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Thursday, this the 6th  day of March, 2014 

CORAM: 
I-lon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

L 	0A2912013 

C.1-1. Mohammed Yain 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	'I'.P.Latheei 
S/o Attcka 
Thiruvathapura, Ki Itan Island, 
Union 1'erritory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union 'I'erritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

Applicants 



4 	1 he Executive Officer 
.Vi11age.(.Iweep) Panchayath 
Kiltan Island, Union Territory of[ akshadweep-682 558 	'' 	• 

5 	The Puncipal 
Government Senioi Secondary School 
Kiltan Island 
Union Feiiitory olLakshadweep-682 558. Respondents 

(By Advpcate: . (Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 

iinT:rritory of Lakshadweep-682 558. 

2 	
MaTida

ha T 
S/ 	vu Kornalam 
Thenakkal House, Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/o Khalid 
Alirriapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rai. 
Sb. S/th Kya 
?'hathk1a 111am, Kiltan Island 
Upfth ihitory of.Lakshadweep-682 558. 

Sa'çd.Muharnrned Koya C.H. 
S/o.M uth ukpya 
Chrnayath House, Kiltan Island 
tJrion Territory of Lakshadweep-682 558. 

Ra,feek Khai I-J.M. 
Sb Abdul Rehrnan 
Aliyar House, Kiltan Island 
Unior Terriory of Lakshadweep-682 558. 

(By AdvQ(,ate Mi Shabu Sreedharan) 

Versus 

Applicants 



S 	 3. 

I. 

I the 
tiin Tritry of Laks had weep represented by  

Admnistiator, Kavarathi Island-682 555 

2 Theàiieçtor of Panchayath 
Union Territory of Lakshadweep 
Kavà±athiIsland-682 555 

 The Chairperson 
Vft!ãge(Dweep) Pan chayath 
Kiltan Island, Union Territoiy ofLakshadweep-682 558 

 The 1xecutiv.Ofcer 
Village (Dweep) Panchayath 
Kiltan Island. 

• Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 0A87/2013 

I. Abdul 	a!arn P.P., age 43 
S/.o Saidmuhammed 

• Putbiyapura, Kiltan Island 
I 	kshadweep. 

• 	 2. Sjid1han,age33 
Sio S.ajduh.nirned 

tihtI,ouse, Kiltan Island 
App! icants 

(By Ad'baté: Mr.Pratap Abraham Varghese) 

S 	 Versus 

 The Administrator .. 
Uion Territory of Lakshadweep 
Kavarathi -682 555 

 T'hDiiector, Department of Science & Techno!ogy 
• Administration, 

iathsland-682 555 

3 iiaf Officei 
Orfth nv i ronment Warden 

irknérit oEnvironrnent and Forest, 
• KiFtan island., Lakshadweep-682 558 

4. The Chairpeison, Village (Dweep) Panchayath 
Kiltan Island Lakshadweep-682 558 	 Respondents 

• 



ri 
. 

(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

4. 	OA113/2013: 

I. 	M; thuko.ya T.P. 
S/a Iidäve HaSi 
Thu uvathapui a, Kiltan, Lakshadweep 

2 	$ali P 
S/;Ibrahirn 1-1.aj i 
Paridaia, Kiltan, Lakshadweep 

abob P.K. 
S/o.SUbair.A. 
Purinakkad, Kiltan, Lakshadweep. 

AliMohammed 
Sb Attaka, Al i yar, Kiltan, Lakshadweep. 

Kunhikoya A. 
S/o Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep. 

41daA. 
SidKiciáve T..1. 
AFcoi..Kiltan, Lakshadweep. 

4üia'var 
Sb Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

Sathar CII. 
S/dMohaiined P. 
Chadiçira, 1ijtan, Lakshadweep. 

  
S/A6Himl V, 
Fa1dyod, Fti1tan, Lakshadweep. 

fh 
S/b knF1i Haji, Pallithithiyoda, 
Kfltan, Lakshadweep. 

(By Advocté: Ms.Daisy I Daniel) 

Versus 

App! icants 



ip 5 

1, i. The Administrator 
UniØn Territory of Lakshadweep 
Kavarathi-682 555. 

• 	 2 The Chairperon 
Village (Dweep) Panchayath 
Klltarj-682 58: 

3 he Employment Officer 
Kavarathi, Lakshadweep-682 555 

 Director of Paiichayath 
Department of Panchayath 
Kavarathi —682 555 

 The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

 Hortièultural Assistant 
Yille. (Dweep) Panchayat, Kiltan-682 558. 

(By Advocate Mi S Radhakrishnan-R 1 ,3,4&5) 

5 OA 126I200 

Asadulla K C 
/o :yousu ff 

1<annichetta, Kiltan Island 
tJi'of.Lakshdaçweep-682 558 

2 Kunhi M 
S/0:, mbuko.yà 
Mandummel, Kiltan Island 
I..JT 1 f Laksd dweep-682 558 

1 

3 NasaiK 
$b Mohammed 
1omalarn, Kiltan Island 
ii I of Lakshdadwcep-682 558 

4. Sl eflT P . P . ! 
/oHathsa 

1kithenpura,'Kiltan Island 
liT: bfLkshdadweep-682 558 

Respondents 



• 	

.0 	
00 

• 	 6 

6. 	IyñhiI.P.... 
Sb Pukoya 
Katt.nipal1y, K,iltan Island 
UT ofLaksh4alweep 682 558 

7 	Abdi,fl Kasim P V 
S/b. Muneer.  
Pritàiiiveli,Kiltan Island 
UT. of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Uiiion Territory of Lakshadweep represented by 
the Administrator, Kavarathi lsland-682 555 

2 	The Dii ector of Panchayath 
Union Feiritoiy of Lakshadweep 
Jrai Islarid-682 555 

The Chairperson 
\/illage (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
1K iltan Island, Union Territory of Lakshadweep-682 558 

The Eivironiheit Warden 
DepaiThicnt 'QfEnvironment and Forest 
Vbn'l.Offlce, Kiltan Island 
tJron Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheen KK. 
S./o Shaik Poovalap 

'-'Poovalap Hoi.ise, Kiltan Island, 
Uiffàkshadeep-682 558. 

I . 	. 

2. 
/o Ialla1py 
oj, hoda, Kitn Island, 

01 dfLakshd'eep-682 558. 

1] 
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Jbaui1á T.1. • eci  
Ki itan Island, 

tT: 	 558. 

Ameera!iA.P. 	 V  
S/a S'ed Mohammed 
Arakalapura House, Kiltan Island, 
UT o1Lakshadweep-82 558. 

Isnaii i 
S/a Yusuf 
Thai iyoda House, Kiltan Island, 
UT of'Lakshadweep-682 558. 

6 	Syed Mohammed Koya K P 
S/h Moharnmcd 
Kanjijura Hhuse, Kiltan Island, 
UT of Lakshadweep-682 558. 

7. 	Iasiiikoy C.H. 
S/p Muthu.koya 
Ammipuia i-louse, Kiltan Island, 
U[. of Lakshadweep-682 558. Applicants 

(By Adyocà.e: JvIr.Shabu Sreedharan) 

Versus 

I. 	tidi teiçidry of Lakshadweep represented by 
th Adriihistator, Kavarathi Tsland-682 555 

The t irectorofPanchayath 
nio,n Territory of Lakshadweep 

Kavarathi Island-682 555 

The .chaii-odr'on 	 V 

Village Dweep) Panchayath 
s. Kilti jand, Union Territory of Lakshadweep-682 558 

 
Vi11ë.(D*eé) Panchayath 
Kiftaij [sland;JiJiion Territory of Lakshadweep-682 558 

1L1 Assistait Engineer 
Electrical Sub Division 
IK.lan Island 
Unibn Territory of Lakshadweep-682 558. Respondents 

TV1;.TV 	
V 
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(By Advocate Mi S Radhakrishnan (R1,2,4 & 5) 

7. 	OA 18:112013 

1 	Sadakathulla A, age 38 
Sb Kunhi Ahammed 

n 	I1ouse, Kiltan Island 
JLkshádvep. 

2 	Naiaiulla P '1 , age 26 
S/o 
Pat1i:thithiyodaHouse, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator. 
t iion Territory of Lakshadweep 
Kavarathi-682 555. 

The, Chairperson 
VlIage (Dweep) Panchayath 

t)ireèrbf'Panchayat 
pçpait: of Panchayath 
Ka')arathi7682 558. 

(By Advocate: Mr.S.Ràdhakrishnan(RI& 3) 

8. 	O.ANo. 212/2013 

P.P. Havvabi ;  W/o. Abdul Salam 
Labourer, Agricultural Department, 

• 	At'i siànd,Rsiding at Pallipurarn House, 
Uriidh Teiutoiy of Lakshadweep, 
Agaj1lslaI)d 

(By Ad'.bcte: M1 	Jaju Babu) 

Versus:., 

I. 	The Director:of Agriculture 
Union Territory of Lakshadweep 
Ka,aratti Is1n - 682 555. 

S 

Applicants 

Res p0 n dents 

Applicant 



9 

	

1 2. 	The.Adrninistrator 
Union Territory of Lakshadweep 
Kavaratti I S'  n~dl 682 555 

(By Advocate Mr S Radhakrishnan) 

	

9 	0A266/2013 

	

I. 	SabftA!i. 
Kuriyathyocla; House, 
Kiltan Isiand. 

C.P. F-iroz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P.. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

4.. 	C.Jaffr 	- 

PakkipiraHouse 

!àlpeni Isthnd. 	 V 

1-labsa. A 
Alikorrie House 
Kiltanisland. 

AY. Naseema 
Aynap q  

. 

ra House, 
Karafti1  Island. 

(By Advocate Mr K B Gangesh) 

of 	Veisus 

	

I. 	The Admin.itator, 
çdrnftiisation of the Union Territory 
b1Laksh.dweep, Kavarathi —682 555. 

	

2. 	he piiector (Services) 
Adn.imistratio : i

,
i of the Union Territory 

oiLakshadweep (Secretariat), 
Kavaratti 682 555. 

3. Environment of Forests 
of Lakshadweep, 
555. 

V 	
V 

Respondents 

Applicants 

Respondents 
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(By AdvQcate: Mr. S. Radhalishnan) 

10. G.A:No;268/2()13 

M Noorul Arneen 
Sb 1K C Sayed Mohammed 
Mulayam House, Agatti Island 
Union Teioiy, Lakshadweep 

2. 	B.M. Misoor. 
'S/o. Late A.0 Mohammed Jalaluddin 
13harkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Union Territory bfLakshadweep, 
IKavarathi - 682 555. 

The Director of Panchayath, 
De1Drtment of Panchayath 
Kavaratti —682 555. 

Director .oISdience and Technology 
and 1nvironnent, 
Udion.Teijtor' 9f, Lakshadweep 
Ka\'ai:thi -682 . 55. 

Director (Lour& Employment) 
Kavarathi - 68 555. 

Special Officer 
Village (Dweep Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhakrishnan) 

11. 	0A269/2013 

Ahamied BasheerAC., age 32 
S/o T.ounjs 
ArakaahattHO(JsKjltan Island, 
Lakshd'.ve 

(By Ay'ca&Mi:.rhshious Kuriakose) 

O 

Applicants 

Respondents 

Applicant. 
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Versus 

ini:st1:ator 
Unidr Tehitdi: of Lakshadweep 
Kava'athi 682 555 

The Chairperson 
\'illage (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

Director of.Panchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
ViIla.gé (Dweep) Panchayath 
Kiltan-682 558 

hJorticj•ltura1 Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 55. 

(By Ac'ocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. (M177/20J3 
• 	'' 	SI  

':-' 	 •' 
Hamee?age 26 
D/o SidMhrn 
Nambi,lán Hoiise, iltan Island 
Lakshadw€p 

(By Ad\Qcle Mr.Grashibus Kuriakose, Sr.) 

Versus 

I. 	The 	 or 
JF 	lakshyeep, Kavarathi-682 555. 

2 	u etdi pf Iàuôhayath 
Deptènt of Panchayath 
Kavaathi-6S2 555 

3. 	etiveOffcèr 
•j llag'e (Dweei5) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chan pci son 
	 S 

Village (Dwep) Panchayath, 
'Kiltan-682 558 	 Respondents 

(By Advocate MrS 1adhakrishnan - R1-3) 

13 	0A281/2013 

'lahaP 
/oSayid V.K. 

Val loiñkad iyddü 
Ki Itan I slánd, Eakshadweep 

2. 	Sayed Bdushä Muhideen S.V. 
Shahar Ban Vilas House 
Chett. 	 Applicants 

(By Advocate: Mr.jrashious Kuriakose, Sr. & Ms.Daisy 1 Daniel) 

Versus 

I. 	Tldmisttor 
UF of Lakshadweep, Kavarathi-682 555 

2 	Directoi 
Sci.ence & Technology 
Chetlat-682 556 

3 	Dicior cfPanchayath 
RpralDevelqpment Department of Panchayath 
Chetlat-682 556 

4 	Chaipet son 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	AddI Sub Divisional Officei 
Chetlàt682 56. 

6. 	it'illior. 	Officer 
hetlat-682 556. 	. 	. 

7 	Accounts Officer 
Scci ctai iat, Ka tvai athi-682 555 	 Respondents 

(By Ad\ocate Mr SRadhakiishnan-RI-3 & 5-7) 

14 OANo299I2O13 



P.P. Sulaikha 
Puthiya Pandar.am House 
Kalpeni Island. 

C.P.Nooiehar 
Cheinanain Palli House 
Kalpeni island.. 

6 	A.K. Beebi 
Arakkalar House 
lalpni Island. 

7. 	M.P. Mohammed 
Mullpura HOuse 
Ia1peni Island. 

(By Advocte lvii K B Gangesh) 

• 	 ; 	 . S. 	 S 	
Versus 

I. 	Th&Admiiis&ator, 
Administrati'oh of the Union Territory 

• of Lakshadweep, Kavarathi - 682 555. 

The Directon (Services) 
Administratiqri of the Union Territory 
f Lakshadp (Secretariat), 

Ka'aratti-582 555. 

arntoAgriculture 
Unibn Ter.ritoi.y of Lakshadweep, 
Kavarhi 6g2 555. 
Rrsntéd by its Director., 

(B.y Advocte: Mr. S. Radhak.rishnan) 

Applicants 

Respondents 



14 	 S 
15. OA 300/2013 

1.. 	B.Koya, age 42, 
S/o Bammad, Bilutheth 1-louse 
Andrott Island, 

B.Ahammed, age 43 
S/o Mohammed,. Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel 1-lOuse, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 

-Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Androti. Island, 

MJarnpathi, age 50, 
S/o A sai nar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Naliakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

11 . 	P.P.Fathiiiath, age 41 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/O Abdulla Attlada, Ah'athaa House, 
Andrott Island. 



• 	
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnãshada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o LJldKas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island, 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Ko! ikkát Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., .Moosathada, 
Androti Island. 

K.c.!Mohan1ed Hussain, age 39, 
S/oS ayeed Ismail, Kannichetta, 
Andrott Island. 

P,P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o issainar, Matharapura House, 
Andoij. Island. 

P.P.1assan,age4i, 
S/o Abdul Khader K., Perumpally House, 
Andon island. 

PJV1.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andiott Island. 

L. Pathummabi, age 37, 
D/o YousafT., Lavanakkai House, 
Andrott island. 

H.K.i-Iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Androfl Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkaiarn House, 
Androti. island. 

K.Moharnmed Fasal, age 32, 
S/o .1Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

l<Jvohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
Sb Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

ARsheed Khan, age 39, 
S/q:yeed Ismail, Aliyathara House, 
Andtott Island 

35 	K Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

36. K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 



H 1 	
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 

I 	 Andrott Island. 

T.M.Mohammed AliyuI Akbar, age 32, 
S/o Basheer, •Kakachiyapura House, 
AndroU Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Androu. Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Androti. island. 

P.P.Mohammed Farook, age 37, 
Sb J ookunhi Koya, Thekila 111am, 
Andrott Island. 

M.N4.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Harnmedathbi, age 37, 
D/o Y:ousaf, Mylachetta I-louse, 
Androti. Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andron Island. 

Guhar Madeena Beegum, age 37,. 
D/o:N4ohammed B, Aliyathara I-louse, 
AndrOti. Island. 

	

46 	K J Pookunhi Koya, age 36, 
Sb Yacoob, Kolikkatt House, 
Aidrbtt Island. 

47. KDervesh Mohammed, age 36, 
S/p Sayeed Mohammed,Kachashada House, 
Androit island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Acimi nistration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
Sbo.'Bthesha U . P. 
Mayamkkada House, Androth. 

Mohammed Asker 
S/o Seethi 
Al iyithara 1-louse, Androth. 

Ncushakhan M.K. 
SboSied 1(o)/a 
Mayahkakkada House, Andioth 

9 	Mchimed Kasim P P 
S/O:K,ldave, 1alathupra I-louse, Ahdroth 

AbddAkbar 
S/o .  Stibair 
Pañdth Puthiya Pura 1-louse, Androth 

Mujceb Rahman 
S/ .o Ibrahim 
Al iyathara 1-louse, Androth 

Sit,K.T. 

1.~asim Koya 
lijhath i 1-10 use, A ndroth 



TI 
Mohammed Hassan 
S/o Kunhi Koya i. 
AyePmada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muharnmed Kassirn 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P.K.Kidave 
fa1athupura House, Androth 

Muhaijmed Khaleel 
S/oAiidulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
5/0 Abdul Khader 
Cherikkal Puthiyapura House, 
A•ndrth. 	 Respondents 

(By Ayo4;atp: 	Mr.S.Radhakrishnan R1-4) 
(Ms.Rekha Vasudevan (R5-19) 



/ 

16. 	OA.301/2013.: 

1. 	Auakoya T.V, age 44 
S/o Kb'aThankga1.T, 
1 hailathValiyakkattu 
Androth Island 

2 	Sayced Koya, age 43 
S/o KdyaKide, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shahan, Biriyammada 1-louse 
Androth Island. 

Yousai',age60 
S/a Ahammed, Kandalath House, 
Androth Island. 

5 	Mujec[ Rehman, age 35 
Sb Ioya, Kaiachctta I-louse, 
Andioth Island 

Abdu1Iasr;age  38 
S/o:Nalla Koya, Kunnashada House, 
Androth lslaiid. 

Mohammed I3asheer, age 37 
S/a Yacoob, 4fliyathara House, 
Androth Islahd. 

Sbi:hadd. age 35 
S/a: 	,1çya, Pandath Puthiyapura 1-louse 
Andráth 1an. 

PQokd'a,age44 
Sb Koyamrna, J\'layampokada House, 
Androt.h Jsjand. 

Noulal, age 43 
S/a Koyarrma Koya, Thacheri House, 
Androth Is1ari. 

Asii,agè37 
SIo,eethi ;, Thcheri Moosathada House, 

'7: 



• • 	12. 	11assan, age 30. 
S/t Jna1udhecn, Kadlyammada House 
Aidr3ths1ànd. 

M61niidRafek,age41 
S/b Ayshomrnabi, Bilutheth House, 
Andrbth I1and. 

Ja!aI,age37 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamrna, Pochalarn House, 
Androth Island. 

Abdul Hassan, age 51 
S/a Abdul Khader, Karachetta House, 
Adroh 

Koya,age48 
,S/ :o,. Sayeed Mohammed, Thacheri Mobsathada House, 
Androthlslànd. 

A.asheer, *47  
/oKidave, Modampura House, 

Androth, Fsland. 

19 	Mhamed Issain, age 42 
S/ô Hne4Azhikakem Pura House, 
1d&htFthd. 

.20. 	Jabbarag 39 
S/a Nl!a Ko, Kunnashada House 
Androth Island. 

I'.4ohamrnedLiyaudden, age 33 
/oSayced Iv1hammed, Neelathupura House 

Androth Island. 

Habed,age 
?o 	el4hamrned, Kunhali House, 

Shahif4-Tamed;age33 
boKidavedddamkakkada House 

Andrbt.h Island. 

Iaiad Beebi, age 46 



Sb S iddeequ Puthiyanalakam House, 
Andioth Island 

25 	Indcen, age 60 
Sb Ahamined,Kandalath House, 
Andioth Island 

26 	Mohammed Saleern, age,42 
S/q Sayeed Moharnmed Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
S/o Thangu Koya, Pentamveli House, 
Aiidroth Is1and. 

Siddeeue, age 43 
S/a Kidave, Modiyothada I-Iouse 
Androth Island. 

Shanavas, âgd 33 
Sb Kunhi Ioya, Pochalarn House, 
Adroth Island. 

30 	Pookunhi, age 50n 
Sb Kidav, Aliyathara House, 
An'dot1 Island 

' 	 I 

31 	Ka1eel age 39, 
/o Buhaii; Aanakar House 

Andioth Islahd 

32. 	Iiiyás,age  36 
Sbo l-lamza Koya, Aliyathara House, 
4ndi'ob Jsiai 

33 	Mohammed Bsheei, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andioth Island' 

'1 

1 	 I 

34 	Moiamhedifi, age 33 
Sb SayeOd tçni1, A!iyathai a House, 
Andioth Island 

I 	 I 

35 	Chei iya Koyi, age 46 
Sbo Kadet, Matharapura I-louse, 
Andioth Is1aid 

I 



23 

36 Mohammed Saleern, age 33 
Sb 	Koyamma, Kannipura House, 
Andiath Island 

37 Shamsuddeen, age 33 
S/oAbdulKadei, Belichetta House, 
Anrbth Isld. 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth, Island.,', 

39. \acoob, age 4 
S/a Sanddeen K.nnashada House, 
And roth Is.! arid. 

Abdul '.Jabbar, age 38 
S/a Sayeed Moharnrned,.Kannichetta House, 
Androth, island. 

iamal,age4l 
S/o,Sayecd, Bukari, Bidumkattu Bilutheth House, 
\ndoTh,Fslaid. 
•: 

uiaiç;age3 
DIo'Sec"Bdkari, Thacheri Biyyada, 
Anaroth Island. 

SajinaBeeuhi,age29 
D/oNai1aiçoy, Lavanakkal I-louse, 
Androth Islaid. 

Shaarias eégum, age 28 
Lavanakkal I-louse, 

Andioth llad. 

45 	S I 'ad Ihn ge 32 
S/9. 	 Villa, 

• 	Adoh5  Iland 

ag 

	

çh 	
e 33 

S/p. Nsai, 	ádath House, 
• 	Androth isind. 

Iqba174e4 
I 

S/oYáusaf, Pañdaram House, 
Androthlslarid,. 



Ilassan, age 39 
S/o Sayeed BUkari, Matharapura House, 
Androth Island., 

Mohammed Sàleem, age 38 
S/o YQtisa r;  Thailath House, 
Andoth Island 

M;ohanimèlMusthafa, age 36 
S/b Pookoya,'N.eganmada 1-louse, 
A ndroth Island. 

IK.oya, age 36 
S/, o Attakoya, Mathil 1-louse, 
Androth Island. 

Kamil,age4l 
S/o Muthu Koya, Palathupura 1-louse, 
Androth Island. 

53 	Asi ag. 30 
S/oScethi 1Koa, Lavanakkal 1-louse, 
Andi oth Island 

Iv l Skara, agé'2 
S/a ivluthukoya, Bi lutheth 1-louse, 
Androth Island, 

Salihage 37: 
S/a K unikoya,Aynamada 1-louse, 
Androth 1sl6d. 

56 	Rahmathulla, age 39 
S/a S iddecquc, Bilutheth House, 
Androthlslahd. 

57 	Mohammed Aslam Nasei, age 40 
/o S ~.i veed,mohammed, Pall iyet House, 

And roth Is lah d. 

Sayeed Mohammed, age 42 
S/a lsi.mi, Achadapurakattu 1-louse 
Androth Island. 

Abv:arl:lusSaii age 29 
Sb loo.kbyaJ Kunnashada I-louse 
Andi oth Island 

I 



Mujeeb.Rehman, age 37 
S/o i Sayeed. Buhari, Karakunnel House 
Androth Island. 

Noufel K, age 33 
S,/o 1.attaya Koya, Cheriyadam House 
AndibtliTsldnd. 

bimdge45 
S/ 	6mhia; Karaki<ada House 
Androth Island. 

Sh amu S shumoos, age 34 
S/o Cheriyakoya M., Pentamvilapura House 
Androth Island. 

MbhamdA1bdul Naser, age 308 
Sb, J.-afee f MKottiathattu I-louse 

ndrbth IId 

age 33 
St6. IKoyarjkoya, Nallal House 
Andioh IsId. 

T.ra.thullah age 30 
Sb. Kunhisethi, Perumpal Ii House 
Androth Is1hd. 

Riyas, age 29 
boShaik I(oa P.S., Pentambelipura House 

Androth Islaijd. 
I, 

-  t.. 

Pandathu Lavenakkan House 
rdth1'siaId 



2.g 

	

72 	Rahmat, age 42 
S/o Pookutty lvi , Ma'thil House 
Andioth Island 

	

73 	Mohammed Hassan, age 37 
S/o Sayecd Mohammed, Achammada House 
Andioth Island 

	

74 	Shamsudcen,age 32 
S/o Muthu Kya K , Ne!lai House 
Andi oth Island 

Mohammed Nséer, age 28 
StMu1thmd, Pentamvelipura House 
Al2droth Island, 

Rau lath Beegum, age 29 
5/0 Thangakoya, Arathupura House 
\ndrotli Island. 

Fathahuddèeh, age 38 
Sb Kidav UK., Makket House 

nd.roth.t•1á.rid. 
............. ii 

	

78 	l3adaiul Muner, age 32 
S/6 Abdul Khadei, Moodampura House 
Andi oth Island 

79 Mohammed Mustafa, age 33 
S/o Ahamli-iadiya, Jabalpuia House 
Andi oth Island 

80 Mohammqd Kasim, age 47 
S/oKida,eVK , Makket house 
Aiidioth Islai?d 

81 	Moh1edAb'oosa1ih, age 40 
Sb Sayeed Mohaiiined, Bilutheth House 
Adioth Islafld 

82 	Kunhisccthi, 	e 47 
S/o Yousaf, Methai apui akatte I-louse 
Andr.pth Is:!.aid. 

	

83. 	Haisa Ko'age 42 
Sb Ahämmed Makkett I-louse 
Andioth lslard 

:' 	/,: 



	

7. 	Basheer, age 55 
1'hacheri Moosathara 
Andi'oth Island.. 

Mohanmed Farook, age 33 
1p..Nallakoyaç.L., Tharampalli Makket House 

Ahdroth Island. 

Ab6o1ih,a.e31 
S/p S1aiJ J(c' MoOsakadâ I-louse 
Androth Island. 

SaleH,age 
S/oSeethi,Karakunnel House 
A :11d' 1 .6t I'll Islard. 

Mohammed <asirn, age 33 
S/oSayed Mqliarnrned P.C., Pathada House 
Adith island: 

Ij 

çhfiyakoyq L.., age 44 
/o Kiday '',Lavanakkal House 

olmned'ssain, age 41 
S/.o Sayced Ismail, Kandalath House 
Androth lslaiid. 

Sabir Khan, age 33 
Sb IKoyanntloya, "Thattampokkada i-louse" 
i\idroih 1s1àid, 

 
SJo Syêéd B'ukai 1, Podamkakkada 1-louse 
idrt 	4.11 



• 

A1<1 bat C ae 33 
S/o Attakoyd 1KI..Edayakkal House 
Aidotta Island 

I 

ABdul Vahabage33 
/o Thangakoya P , Kunchali House 

Andioth Island 

Mharnrned Musthafa, age 42 
Edayakkal 1-Ipiise . 
Aidroth Islahd... 

Nvas, age 25 
S/b Hussafti,Thahira Manzil 
Aidioth Islatid: 	• 

Slanavas, ag 33 
LS/6 Shaiafudecn, Mathil House 
Andioth Island 

1-lassan, age 33 
Sb Seethi M, Lavanakal I-louse 
AndrQth,.Iland.:. 

MoharnrpedBashee.r, age 42 
S'/o Yousaf, N&lal House 
/idith Island 

36 
S/o Na1Ta JKya Kunnashada House 
Ahdi't:is1and. • 

I . 

Zainu1 Abid, age 26 
Sb Kidave K , Palliat House 
Andioth Ls1àrd. 

Muthu Koya, age 39 
Sto J(unhi.Seethi, Makkette 
Andi oth Island 

frlohammcd Mukhbeel, age 30 

Andoth Is1an 
S/p JK6ya 1m mkoya, Kerakkada House 

ShamusudeeiTh age 27 107. 
Sb Koya Kidave M P , Pandathupura House 
Andioth Islard 

 

 

X11  

102 

IEiJ 

KIM 

105 

. 



• 	108 hihabudhcen,age27 
S/p MuthuKoya, Pandathupuia 1-louse 
i\ndioth [slard 

1 09 Ubaidulla, age 29 
S/o Sathai, Kannipuia House 
Andioth Island 

110 Ja1alagc49 
S/o YousalP , MoodaSrnpura House 

Andioth Island 

 KidaVüäge5' 
s /.o .J.ncieenM.,Bjriyamrnada House 
Andioth Island 

 Kidavu,ages9 
S/o Jijab, 1\4e.1d<t I-louse 
Andioth Island 

 Mobamiiied Salahudheen, age 26 
S/o Koya 1 p , Kandeth 1-louse 
And:'hthIs!arid. 

114 MohamedSakeer, age 22 
S ./,6 KOhliNe6th-ji, Makket House 
And4oth 11and 

115 Moarnnc 	Aithaf, age 24 
Sb Jarnal Mayompokkada House 
Aid.ibth lslarid. 

AbdulGafooi,•age28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island.: 

N4ohamnied Yathiya Khan, age 23 
5/0 Basheoi K , Mathil House 
Andoth Jlahd. . 

118 N11Jby,age 39 
S/oKhadei 4  FP C, 
Andtoih Island 

119 Kunnikoya, 'age 35 
Sb Ahmed, Ponnikani House 
Andbth Islär)d. 



120 Zainul Abid, age 41 
S/o.AssainaiN.P,; Kandalath House, 
Andioth Island 

121. Mo1aimedge 50 
S/o:•Abdul Khader, 1Kava1 çheua 1-louse, 
Ahdroth Islanä. 

122 Abu Nasii, age 36 
Sb Siddique, KunnasFada House, 
Andioth Island 

Mohammed Aboo Sa!ih, age 37 
S/a Misthafa,. Ammelam House, 
Androth 1s1and, 

Koya, age 37 
S/a Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

Mohammed 1a leek C.P., age 38 
S/o. .Sa.yed, qherikkal Puthiyapuram 
Andioth Island 

126 Mo1mmed Rafe1<, age 40 
5/0 Ukkas, 13 thutheth House, 
Andioth Island 

Mukbe1 :ge28 
Sb, :Majeed:IJ., Perumpalli House, 
Andh Island. 

1ashe.édJKhah,age 33 
S/o Kidave A , Biyyadachelta House, 
Andioth Island 

1 29 Mohammed Faiook, age 31 
S/a PockutLy KinneI House, 
Andioth Island 

130 Rahmathullah, age 31 
S/c) Koyamma K P , Bappathiyoda House, 
Andioth Island 

131 Mohammed Kasim, age 30 
S/a Nallakoya, Kennashada House, 
And.oth I sta I 

Ii 	 ii 



• 	( 'i::'' 

132 Mohamiiicd I azal, age 38 

• SVa Kidave M P, Kandalath House, 
And.ioth Island 

133 MohimedAbi1 E[fo 	T M , age 38 
b) Sb 	Nfl a<oya, Thai ar1p1 ly Makket House, 

Andrch Island 

134 
I .......••  

Jain1,age57 
Sb 	Kidave Poovadakkattu House, 
Androh 1s1and1 	•• 

 Mohammed Sa1em, age .31. 
S/q...Hass.an Kunni, Keyiyoda House, 
Androth Island. 

 Koyarnma,ae'47 	. 
Sbo.Aboo Saleh,.Kavalchetta House, 
Andoth Island 

137 IayathuI1a, age 38 
Sb 	Koyamma, Kai achetta House, 
ARàroth Island 

1.38. Adu1AeKhan, age 41 
S /o M.çhanned, Birayammada House, 
Andioth Island 

139 Shanisuddcen, age 32 
Sip Sideeque M P , Pazhayakamkattu House, 
Andioth Islahd 

I 	 I  

140. s1jep 	age 33 
S.o 	Oyapn1oya, Arnmelam House, 
Andth Island 

141 N1I.koya, agei 50 
S/a Ahamed P 0 , Matharapura House, 
Andjoth Island 

142 1 Ianiza Koya 	ge 43 
Sb 	1idave. B,A1iyathara House, 
Androth Isjand 

143. Moh 	ehssin, age 28 
§bq' 	aMJ? , Arnmelam House, 

4 s1nd Androth 
I 	 'II 	Ij 

11 



144 Sayeed Jsmaij, ae 58 
Sb 	Adu1la 	P, Puda rnkakkada House, 
idioth1s!arf1 

I I 

145 Amjath Khan, age 28 
Sb Bunlyarnin, Ammelam House, 
Andioth Island 

 MoIarnrned 1qb1, age8 
S/o Na11akoy,Jerurnpally House, 
Androth Island. 

 PoOkunni, 	ge 56 
Sb 	YdusafIIaji, .Bappathiyoda House, 
Andioth Is1ad 

148 Mohamned 	asheer, age 38 
/o Kidave A , Mayarnpokkada House, 

Andioth Island 

149. Chii/akoy 	36 
S/o Kunnikpya P., Thacheri House, 
Androth Island. 

150 Nasccmudheei K S P , age 28 
S :/o  Abdul*'Khadpr T, Karachetta Sarommapura House, 
Andioth Island 

151 AbdpKyQon, age 41 
S 	Syeèd Buhi iM , Kunchali House, 
'\ndi oh Island 

152 Liyabuiahrnan, age 31
I. 

S/o IKunnikoya M P , Chekummada House, 
Andioth Island 

153 Kuihibi, age 46 
S/o Kadei,PiurnpalIi House, 
i\ndioth Island 

154 Pãthurnnäi, 	ge 52 
1I/ 	1oiTuikoya, Kolikkattu Naduvilkam House, 
Andioth kiand 

155 afiyuIh, ae25 
Tibo I1arna Koya, Aliyathaia 1-louse, 
Andioth Island 
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156 Scefhi,age60 
S/ô Assainai, Pachanal House, 
Aridioth Island 

157 Sadakkathu11a age 34 
Sb 	Buhati V K, Chettapokade House, 
Andioth 11and 	I 

158 Bashcci, age 40 
S/o Sayecd K , Kunntashada House, 
Ahdroth Island. 

159 Mohammed Kuiaishi, age 25 
S/a Sayeed Mohammed, Karakunnel House, 
Andioth Island 

160 Siiaj,age47 
S/o:Kid \, e  IK.,Kunnumpura House, 
Androth Island.. 

161. N4ohanmedRatage31 
Sb, Harnza Koya K., Pathummapura House, 
Andioth Island 

162 Ainu1 Abd, age 26 
S/o1<Thilakoya 1( C ,Palliyat House, 
Anddth Island 

163 Abdd Jabhai, age 35 
S/o Kunni Seeth, Makkett House, 
Andioth Island 

164. 5 aje.d Mohahiied, age 54 
S/a Kidvu, Poovadakkattu House, 
Andioth Island 

165 Attabi age7 
D/ 	'ôl4cfK P , Thacheri House, 
Andio 1h !slapd 

166 I3alkcts,age'3 	I  
1)/a Koyanmakoya P , Thachei i House, 
Andioth Island 

167 Yakoob, age 40 
S/a Kidavu K, Ammelam House, 
Andioth Islahd 



1 

Mohammeçl Rafee, age 42 
Sb Koyammakpya, Mayarnpokkada House, 

Androth Island. 

Mullakoya, age 47 
Sb Majeed K:, Laaiakia1 House, 
Androth Island. 

Pookunhi,äg 46 	Y. 
Sb Kidv.e P., Amrr1an House, 
/\ndoth Island. 

1 7 1. Mohammed Kasim, age 46 
Sb Yousaf, Bppathiyoda House, 
Androth Island.. 

n 

Kadee,age5,l 
Dbo Kidave K., Thacheri House, 
Androth 1slnd. 

Mullal?, aao,54  
D/o i.idavë I Palathupura House, 
Androth ilhd. 

174.lan,obrAYi Zyeed P.P, age 25 
SboM..P..FaJbu1lah, Purathikkatt Puthiyapuram, 
Androft 1slaid, 

All Akbar K:age.25 
Sb Clcriyakbya, Kannathi mada, 
Androth Island. 

N16hainmèdajem, age 33 
Sbo :ShaikKpy. Kunhali House, 

Aridrofti Is1atd 

(By Advak '?rk BGangesh) 

• 	

S 	Versus 

The Adminisrtor 
Adiiimistration ol the UT of Lakshadweep 
Kavarathi 	j55.5 

Depaiment o'jlgriculture 
UT o1Lakshaik'bep Kavarathi 682 555 

H 	 J 

representb iiS Director. 

echk  

Applicants 
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Depaitient of lanchayats 
içlmsuaton pf the UT of Lakshadweep 
FavthatF82 555 

I 

l ,1 
4 	fi11ae (tWee) Paiichayat 

Andi oth Is1.nd i epi esented by its 
E\ecuuve Offlcei 

(By Ad\'ocate Mi S Radhakrishnan) 

17. 	OA 302/2013 H: 

1. 	Jaffer, age 3' 
S/o Babujan, Papnethechetta House 
Amini island. 

2 	Faiooqueage'33 
Sip Khadef, Kulandarn House 
j mini4lsland 

3 	Abdulla Koya, age 50 
S/0 Atthkoya, Malika House 
AiiiiniThlahd. 

4. 	Nà1Iakoyd,:àe4O 
S./o Abdulla Koya, Puthoya Kanniyarn House 
Amini ils land 

5 	Ah Nohrnnied, age 47 
Sb Mohanec1, Koinbam I-louse 
Ainirii:islafldi 

6 	Shai afudheen, a g e 36 
o Kidave, tKotcchetta 1-louse 

Amini Island 

7. 	.JbbarP.Cage36 
Sip Chri':a K. oya, Purakkachetta House 
Amini island. 

8 	Yousaf 	36 
S bKadl3eliyachadachatta House 
Anup I  s1and 

L  

9. N4uthyage 33 
Sbo 1Sayeed She'ikoya, Mampui am House 
Arnini Island 

(By Advocate Mi K B Gangesh) 

Respondents 

Applicants 



rY';tt 	c_i 

Versus 

The Administratot 
Administi alion of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	D 	or iiect of?anchayats 
Deparnent of Panchayats 
Adrninitiation of the UT of Lakshadweep 
Kavarathi-682.5!55.. 

3. 	District Panchayat 
Amini represented by its 
E xc cut i v e Officer. 

[IJ 

Villagc. ([wep) Panchayat 
Amini Island represented by its 
Executive Officer.. 

(By Ac.vpcate:M...S.Radhakrishnan/M/s Sheriff Associates) 

18 	OA 303/2013 

Aboobakei P,age4l 
S/o Kutihikunhi,:Pallarn House 
Kavaiathi Island 

Muhaf.Kge 45 
S/o Sayecd, Bakakada House 
Kaväratli.i I1i1.:. 

N4olaic'd ShafiM , age 34 
S/o IInzatH< 1L'i , Malika House 
1avaiathi 	1and 

i\bdtil Nazi A P , age 43 
S/o Chciiyakoya K , Aynipuia House 
I<avat athi Island 

Ycoob J< 	41 
Sb Kid ave 	Kuttipapepura House 
Ka\'al athi Island 

Alikoya K,ag6ll 

2 

ri 
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Respondents 
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7 	Mujecb Rchman U P , age 34 
Sb Alikoya C K , Uthampokakada 1-louse 
Kavai atI) 1sand 

8 	1 hafaJoyi V P n ge 43 
Sb Ukkas, Vadakkiapuia 1-louse 
Kaviia1hi Island 

9 	Mujeeb Rehrnan B, age 30 
• SM '1Thangako, Biieka i-louse 

1<avarathi Isläñd,. 

10. 	Sajitha P.,.age 32 
.D/oAli Arädam,Poovihoda House 
IKavarathi Island, 

11 	Basheei P1, age 44 
Sb Mohammed Pallipwa, Puthiya 111am House 
Kavai athi island 

12 	Abdul Rafeek K, age 44 
Sb Ahrned Ka.tmmada, Kadapurathaba House 
Ravaiathi island 

13 	Salccm A P , "ag,p 34 
S/n Mohammed C P , Athampapepura 1-louse 
Ka\'aiathi Island 

.
14. Mohammed -iussain P A , age 29 

Sb Khalid l-laji 1< P , Puthiya Alikoin F-louse 
Kavatathi Island 

15 	ShájihanT K, 	35 
Sb I-iarnL fhi iinikad House 
Kavaiathi 1s1aH 

16 

	

	Anwai A I, age 39 
S/n Muthu, Aynepui a 
Kavai athi Island 

• 	...i. 17. • L3asheer'S .  
:,.agei5 

S/n I laipzth A I , Safiyabiyoda 
Kavaiatn Island 

18 	I,ikk,a 	4 
S/n AbdobaRcr, Melillam 
)avat athi 1 s1'id 

: 
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Hamzah, age 27 
Sb Uma4n Hap, Aynepuia 
KaviiatIn I1and 

N4ujeeb Rehrnan, ag38 
Sb I-Iamzath A I , Safiyabiyoda 
Kavaiathi Island 

Ma.nikfan K.P.;'age 30 
S/o Abdulla A, Kuttitapepura 
Agat kiand. 

l!iday.athua SJVL, age36 
5/0 .Hamza.t .B;I<., Subaida Manzil 
Kavaiathi Island 

Ansai PP,age3l 
Sb Chcriya Koya K P , Pakichipuia 

Suliman K.P, age 38 
S/o Kidav.U.P.., Kuttipappepura 
Kavai ahi Island 

Yacoob C P , age 40 
S/o.os 	Puleenakeel House 
Kavarathi1  Islhnd 

N1zn1ddn1k P , age 34 
Sb akänah ?  Kochipuia House 

• 1 

Saleem V , ae 39 
Sb I !amzth \léloda 1-louse 
Kav.iai.hi Island 

Auakoya i3,age 41 
S/o Ahoohackei M 1, Biiekal House 
Kavara"th'i Island 

Naushj 1V ,ke  30 
S/o K$hii 1  C, P11iveedu House 

30 .K., age 31 
narnkalarn House 

  

20 

21 

22 

23 

24 

25 

27. 

28 

29 

I 



• - :., 
	•.• 	.. 	 -3-S 

	

• 31. 	Ashik4\1i C.P., ge 3.0 
/o AlilIK.,  Ohdipapada 1-louse 

IKavarat}ii Island. 

Mohammed RaFi P., ge 38 
Sb Ch 	K criya oya Pa11ic1am, Pu!ipinnakad 
Kavarahi Is!and. 

PookoyaP.P.,ag 48 ... 
Sb Bdbujai M., Puthiyaura House 
Ki!tan ls!ahd. 

1-lussainali K.P., age 33, 
S/p. Muhammd C., Kuttithayapura House 
Kavaraihi Is!and. 

SülairnanM., age 37 
5/0 Hamzaih M, Maidanoda House 
Kavarathi Island. 

Kaja 1-lussain C., age 37 
S/.o Ahaiiined K han. T.P;, Chungam House 
Kàvrathi Is!an. 

	

37 	jehman T K , age 38 
/.Thi1kad House 

Kav.arathi Island. 

	

38. 	N4ohathmed Shafi K.P., age 32 
5/0 Sayed PooA, Kakachiyapura House 
Kaarathi 	and.. 

39.'lohaiimcdRfi B. age 33 
S;. /o Attakidave T.P.. Beeranthoda House 
Kavaiath i!ad. 

	

40 	R1çege 
Sb I1uthuPii1eenkee! House 
Iavaiathi 1s!nd 

Umnr k:'P.agè 7 
Udâi fa.ç.lp.1ThekiIa  111am 

Kaarathi Thland. 

N4ohrnmed Raeek, age 37 
S/c Atai KR.okarachiyapura House 
Kavarathi land. 

Ho use 



43 	i\'lon irrime1 i 13,1 age  31 
	

. 

S/o KidaveK!? , l3aiakaroda 1-louse 
Kavcu cilhi 1sIud 

44 	Jaleel P , age 43 
Sb AUai Vclo&i, P66va1iimada I-louse 
Ka\'aathi island 

45 	Dlhath, ae 33 
Sb Mohammed '1 , Amanathakepuia House 
KvraUi Jsland... 

46. 	Sharafudheeri, age 24 
S1,Ali A., Pooy.noda House 
K '. varuth i Island: 

(By Adyocate: Mr.K'B.Gangesh) 

Versus  

[he Adiiihistitoi 
Admm isti ation1  of the UT of Lakshadweep 
Kcivaicithi-682 555 

2 	Dcpitmcit fgiieulwre 
:U..akhcIieep 
Ka'àãthi468 	55 represented by 
its Diiectoi 

3 	in ectoi of Paichayats 
Depart meth di Panchayats 
AdminisUauon ol the UT olLakshadweep, 
Kavai ithi-682 555 

Disnict Pdnchayat 
Kai aihi i ei esnteci by its 
Exccutie Olflei 

5 	Village (Dwecp) Panchayat 
Kavaicithi Island iepiesented by its 
I xecutive Offiei 

(By Ad'ocate Mi S Radhaki ishnan) 

19 	OA 31 /2O1 3 
H 

'L 	 1: 

$bo 	JthUimeectta House 

Aihi isiaH, , 

Applicants 

Respondents 



4' 
tf 

• 2 13 C 1athuiharnn, age 33 
Sb 	Ussainai, BeIiyachada House 
J\1and 

3 M Khaleel, age 	8 
Sb Khadei, Mamanoda House 
Amini Island 

 P.1.Siraj, age.31 
S/o Abusala, Putjiyaillarn House • Amini Island.. 

 K.K.Razak, 	ge27 
Sb: KhaderJya, Kunniyatamkakkada House 
Amini Island 

6 P'Ashraf, age 37 
Sb 	Aharned, Pallam House 
Amini Island 

7. C.Mhos, age.44 
Sbo.Attakoya,: Keelachery House 
Amini Islahd. 

8 	[3 Kasimkoya age 42 
Sho.hy.alpya, Balap House 
Amini Island 

9 	C I ittaJoya, age 41 
Sb Uarpsakoya, hnmthabelli House 
Aminj Island, 

10, 1aheem M, age 33 
Sb Abdu l!akoya, Madam House 
Amini Island 

11. 	PdokühiH 
Sb 1 C Yousaf, Noormahal House 
Amini Island 	 Applicants 

(By Advocate 	K B Gangesh) 

I 	 II 

Vet sus 

1 he Admmiti atoi 
Adminisü tion olthe UT of Lakshadweep 
Kavaiathi-682 555 



Dircctr o1 P.anchayat 
1)artni dfPanhayats 
Adi±i i rititiôn of the UT of Lakshadweep, 
Kavarathi682 555. 

Dir 	Ed ector of 	ucation 
Directorate of EducationS 
Administration of the U of Lakshadweep 
Kavarathi-682 555 

\Iillage (Dwe.ep) Panchayat 
Amini Island represented by its 
I:xecuti\'e Officer. 

(By J-\d"o.Atc. Mi S Radhakiishnan) 

20. 	O.A NQ. 25i2013 

Mohammed Abdul Razak 
Sid. U.K. Nall.a.Koya 
i\ualadà 1-louse 
.VndrOnJsland.: 

2. 

 

K. MOO S, 

Kandilam I louse 
Kadiiiath Island 

3 	I lamza LKoya 13 
Sb Abdul Kjadei 
Bii iyammada I louse 
Ad1'Qtt I51ud. 

(13)' '\dvocaie Mr. K. 13 Gangcsh) 

Versus 

Thç i\dministrator, 
Adminsisation of the Union Territory 
T. Uakhdwe, Kavarathi - 682 555. 

2. 	Theirei"(rvice) 
Adm imsti atlQn of the Union Tei I itoi y 
fI.ikhad\\'ee (Secretariat), 

K'iiratti - 682.555. 

.7 

4. 

El 

Respondents 

A P  p1 i c ants 

J. 	Departent o:f:F m 	.nviornrnent of Forests 
L ..J:n iOniitit 4 iy.of Lakshadweep, 
Kavarahi 682555. Respondents 



Jehangeer A.!., age 32 
$10 1-lameed, i\liaura 
lKa'.arahi lsi.ind. 

Slajah2in 1-3., , .age 35 
S/o K1davc, Ia.dayi 
Kava:iahjs1and. 

S.  

(By A\'odñt: Mr.K.B.Gangesh) 

• 	 . 	 S 	 Verus 

1. 	The Administrator 
!\dministratibn of the UT of Lakshadweep 
Karathi-682 555. 

.2. 	Dirdcior of P'anhayats 
DpariJiierit pfRanchayats 
Adpithsti alion of the U F of Lakshadweep, 

hi68 	55. • 	 .' 	.: 
• 	 • 	 • 	 . 	 S  

3. 	cpnici & Science & Technology 
Uiidi Ierntory of Lakshadweep 
Kavarathi 2682 555 
represntcd by its Director 

App! i C ants 

4 	\/illage (Dwcep) Panchayat 
Kavaiathi Island ipiescnted by its 
I \ccutl ye 0 flicci 	 Respondents 

(By Advocatc Mi S Radhaki ishnan) 



22. OA 327/2013 

I arook, age 40 
Sb Kunhikoa, Pul ippinakkad, 
Kavdrathl Island. 

Ummer Firook age 8 
S/b \' . P. Kasn Kartholapura, 
Kavarathi Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Ka\'arathl-682 555. 

2 	Dii ecto . r of Ianchayats 
Dcpcu tmpi of Panchayats 
Ad mini sti at I on of the UT of Lakshadweep, 
Kay uathi-82 555 

•Depaiuent of.IEnvironment & Forests 
Union lCI'ritor:)' of l.akhadweep 
Kavarathi-6$2 555 

\/iI . lage (l). ep) lanchayat 
kcivai athi Island i epi esented by its 

Respondents 

(By Ad'ocate: Mr.S,1adhakrishnan) 

23 	Qi\ 328/2)i3 

SailiilI Cl?., age 34 
Sb Mohanood -aji, Chendipura, 
l.a\'arathi. 

Sainul 1 lameedP.P., age 39 
Sb Attai K.P., Pokara Chepura I-louse, 
Kavaruhi 

Mohammed K.P., age 35 
Sb I-Iah/.lthB.P,, Karutholapua House, 
!'avrathL : 

AbdoHardem'R, age 4 1 
Sbo MOhanMe&, Pallarn I-louse, 



IK.a\'ai ath i 

5 	Ak ai 1Pt aj34 
r 

pithtbød'4. 1 	appadam House, 
Kava athi 

(By Advocate Mi 13 Garigesh) 

H 	Versus 

1. 	The Adniñistrator 
•Ad.hi mi tration of the U.T of Lakshad weep 
kavai.athi-682.55. 

Applicants 

2. 	Director of Panchayats 
[epanent :.of Panchayats 
Admin isu ation of the UT of Lakshadweep, 
Kavajathi-682 555 

3 	Diictoi of 1ducation 
..Dirèbörate of i2ducation, 
Adiiinisträtion of the Union Territory 

f Lakshadwëep, Kavarathi-682 555 

4. 	Vii lge(D.e.p Panchayat 
Kavarathi s1ahd represented by its 
Lxecuti'e Olflcei 

(By Avocaie Nh S ftadhaki ishnan) 

24  
H 

! hdiva I3ceurn M M , age 38, 
WIo Raum Razed Madeena ManLll, Kiltan 

upei Vi soi, d9 11 T\\'lsti ng Centi e Ki han 
J-ii. let Pancha yat, Kiltan 

2. 	Shahui1NahedP.K.,  age 50, 
'Io Saytd IKcya P S , Thottathakkaia 
stole IKcepel ( Cum Cleik 
Con I wisting entie Kiltan 
1?iti ict Panchayat, Ki Itan 

3 	1 1(Nazeemudeen, age 33, 
Sb Siyd Addil1a Koya, 
Kundanikularn 1(1 Itan 
i-lclpei, Coir [\'isting Centie Kiltan 
i)isti jet I5 cincha),cit Kihtari 

Respondents 

Applicants 



3 	The Chief Executive Officer 
I)istrict Pahdha'at Unit 
Kiltan, Union Territory 
of Lakshadweep-682 557 

(By Advocate: Mr..Radhakrishnan) 

25. OA331/2013 

34 
S/oSa'eed M6hamiad A.M. 
1çttiya1Ticha1ta (F-louse), Agatti Island 
UT of Lakshadveep. 
Working as çasial labourer in the Department of 
Science & 1"611ho1ogy, Agatti, Lakshadweep. 

2. 	llyder:P. 
Sb Sayced Buhri 1-laji U. 
llkathappila (j-IQuse), Agatti Island 
UT of Lakhadwep 

1 oi-king:ascas6a:i labourer in the Department of 
Sc nc & Technology, Agatti, Lakshadweep 

.:. 	:H 
3 	Al' Akbai K 1 , age 39 

Y J  

Ham,a 
Kufliibiyl2HbUse, Chetlat Island 
JT pfLakh?iweep. 

orkiig a éual labourer in the Department of 
Scie'ice & Thiiology,Agatti, Lakshadweep. 

4. 	NainalBarkli : K., age 27 
S/a Sèedikoya A 
Kui iyathiyda (Hduse), Chetlat Island 

cT  
1.,abourer in the Department of 

Séê& 

Respondents 



t-7 

A p11 can I. S 

Se, Sr. & Ms.Daisy I.Daniel) 

I 	 l 	1 	1 	 I 

Veisus 

I L7,0UAdministiatot 
Lakshädeep, Kavarathi-682 555. 

Chairperson 
Village (Dwécp) Panchayat, Agatti-682 557 

Chairperson i 
Village (Dweep) Panchayath, Chetlat Island-682 554 

The JUnioiSçi.ti fic Officer 
[)epaitment 1 Science & Technology 
Clietlat-682 554 

	

5 	The JunioiScienufic Officei 
Depaitmen of science & Technology 
A,aui-682 

6. . i)irector of Panchayath 
t)epartmen (IfPanchayath 
Kayarthi-682 555. 

(By Advoat: Mr.S.Radhakrishnan for RI,4,5 & 6) 

26 OA 33 2013 

k 	l 	• 

	

I . 	S.P Haris 
S/:I'akunhi 
Siilab i \'apura,Kiltan 
I. ikshadwecp 

K.Azhar 
Sayed Buhari 

K.iyathivodi, Kiltan 

A'.PAhand, 
Sb .Kunhioya 

r:I i 
	 I 

(By Ad.vcae; Mi .R Hariraj) 

Versus 

Re pond en ts 

N 

A p p1 . i caii ts 



Admiwstiatoi 
Onion 1 e itoif Lakshadweep 
Kavaiaui 	I 

2 	Duectoi ofPanchayats 
nion cuii. U 	I 	oiy ofLakshadweep 

K.avai atti 

3 	Sub Divisional Officei 
K i tan lsIandOnion Te4iry of Lakshadweep 
Kiltan. 	. 	. 

4. 	[)irector,  
Scrvices,. 	S  
Ul oI'Lakshadwecp, Kavaiatti 	 Respondents 

(By Advobthe: MrRadhakri.shnàn) 

27, 	O344I2O!3 	S  

Kassim A 
S/oAtuU<hya l.P 

liYathara, I-louse, Andrott 

Jalaliddin N 	. 
/o Attkoya N P 

Nengumnida I louse, Andi ott 

3 	tVlohamrned 1-lassan C B 
S/oKihikOyaSVP 
Ldayakkal;H!Ouse, Androti 

4. . 	MOhamiied (afeek C.K 
S./o.Koya.K.0 	.• 
Chcri.ya Kakkanal I-louse, Andrott 

5.Oh11T1mCd.Kai1 alLi Cldifl M.K 
S:/b.Shihaddift  Pookoya Thangal 
4,4ariakR8da I louse, Andi ott 

6 	MOhclmmed Basheei C 
Sb Pookoya1 
F dayakk-il I louse, Andion 

7 	Nooiul lIlSafl A 
S/o.Nallaya.I<Joya:U.K 
Analada I louse, Andiott 

I: 	.: 



It 
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8. Muishida Begum C N 
DIo LateSha*isuddin Thangal 
C hemayath 1'1 akath, Andrott 

(By Advocate Mr ! 	Ganges) 

v'eisus 

I ho Administi atoi 
Administtation of the Union Territoty 
of Lakshadwecp, Kavaiatti —682 555 

Director ofParcha'ats 
Depai:tmcnt oftanchayats 
Administi ation of the Union feii itoiy 
of Laksbaciweep; Kavaratti - 682 555 

Departmeit of E1ectriciy 
union l'erritpr 1  of Lakshadweept.  
:Kavarathi 6:82 555 

Village (çe)Panchayat 
Andiolt Island iepiesented by its 
LxcCLiuve Ocfjcci - 682 552 

(By Advocae Mi Radhakushnan ) 

28 	OA 345/2U13 

I. 	i-\'shomna i:.: 
D/o Ilamsa, EI1hetta I-louse, Agathi 

2. 	13 cc fathumimä I. \f' 
D/o Ksmi Koya, Puthanvced 1-louse, Agathi 

3 	KadcjaP K 
D/c) Koya J I4san, Ptioakad 1-louse, Agathi 

4 	Ab1'ul Mujhahf M K 
')/o Attakoya, Mayamkakada House, Agath i 

5 	Abdul Shukdoi 
S/bJ;at Usäf• 
Melaillam 1 louse, Agathi 

6 	I lidayaihulla M K 
/o Aboobacke.i Ko) , a V K 

i\4akkshika1a I louse, Agathi 

7 	4anooi 1 

/ 	 II 

App11 can ts 

Respondents 
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[I 

I 0. 	Nazer K 
S/o.K idave 
1<lflnIKathiyapa.cl.a Flouse, Agathi 

11. 	Sho'katha1i. M. 
SIp,cimmer B 
N.4akayach6da 1-louse, Agathi 

12 	Sd)'d Mohammed K 
Sb Pookoya 13 
Kcpa1.t I 1ouc, Agathi 

N aeP 

S/o.Mulhaiif K 
athada 1-louse, Agathi 

Aboobacker N.M 
S/o.Abdul Rahman F 

a1esa Manzil, Agaihi 

V.kçfti1 	a'lani.T.P 
Y .çpiya Io'a C.P 

1 hp1piithi'a 111am, Agathi 

Ai6'a1K'.1< 
S/3,Mohamned Koya 
jKkkada I louse, Agai.hi 

AharC 
S/o.Mphamin.çd Koya T.P 
Challakkad I-louse, Agathi 

i\oobckèr K 
SJô.Sayed J)y.a T.P 
1<ai Athat\apClda 1-Iousc Agathi 

S'ad 14 
S/b:,LfttC I'ahiYiad Haji K 



Kulalinocla 1.1ois, Agathi 

20 	S ye Mohciiq ed 
Sb Abdulla P 
Mauythoda11OuSe, Agathi 

21 	Muhainmed Kya B 
'10 Koya 
BjyahabiyodaIioUSC, A.gathi 

22. 	Naicesa M.K .  
D/o.AbdulIaKOya K 
fv1oohamkal(kada 1louse, Agathi 

23 	Koya P 

Pondnoda I louse, Agathi 

24.Kasmikoy K I 
S/o.Abbob.ackel::KOYa 
iKainaImaimi'OcIa Puthiya 111am, Agathi 

25. 	Abddbacker U.P 
S!..Ai fVlbha:Itied 
lippathoda 1-LOuse, Agathi 

26 	1adaiudhecn \I 

Sb Koyassñ' 
Valk1da Ma7II, Agathi 

27 	Is. iman'nn1sa 13 P 
Mohammed S A 

l3apathiyodci at louse Agathi 

11iñdtnthi M 
D/b.Aiiakoy 
\4a1 i ivam Scviyoda I-louse, Agathi 

Jal16: A;P .. . 
Io Sci yed Buhai i T P 
\iiyapappadd 1 1oue, Agathi 

r 	 1 

30 	1 ahid1en lvi P 
S/t' 1ia P 
V1anpuim 1oLise Agathi 

31. 	SadikJ: 	H 
S/o l\/1uhukOyd K 
(.hei iyapappada 1-louse, Agathi 



C 

33. 	Sancr 
/o Majeed 

i\4unihu thop( H), Agathi 

34 Sayed Mohammed E 
S/K[dt 
Ellal-louse, Agathi 

NaseerT.P 
S/o..Muthalif 
Thek.ku Iühya 111am, Agathi 

tjbaid U. 
S/o.1-Iamza U 
Ummmcrodaclietta i-louse, Agathi 

Syed Mbhihmed K.T 

IKalanth ithiyoda I-louse, Agathi 

38 	R'!ahamod P P 
Sb Sayed Mohammed 
Puthiyapand'ai am I-louse, Agathi 

AbcluI laft. 
S /0 1 athahulia 
Biyashahiyoda I louse, Agathi 

Hajaromma ;r: I): 

J?':/? 	:1Kc1ei:JKPYa P.0 
Fhekku Puthiyai I lam, Agathi 

41 	sucia I K 
D(o Khahd i3 
I h1 iikkaçI Hpusc. Agathi 

42 	Ashiaf B 
S/o ayed Au K 
I3iyashahiy6d8 I-louse, Agathi 

43. 	fditia mbi 

I3athathoda I louse, Agathi 
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44 Roshna 
D/b.Sayecl Aldul Rabman 
Ihacheity lIoisc, Agathi 

45 Sakkaitya P-0911  
Sb 	1-lam7a K P 
Pu 	 äthi thiya Puta I 'ouse, Ag 

46 Cheiiycikoya K .0.

late AttakOya 
Koodàm14oLs:é, Agathi 

 Showkâthali 
Sbo I.ate Attakoya 
Sailanlydda House, Agathi 

 Nissamudhc 	V.K 
Sbo.Ilamza CK (Lale) 
v;adakKcelaIllani, Agthi 

49 	C.heiiya Koya A K 
S/o Kpya P 
A1i 1a 1'unnimmada 1-louse 
A gal. hi 

50 Mohammed Alt C P 
Sb0. Kasmi Koya A 

hlakipd I-louse, Agathi 

SI. 	SayedMohained 1< 
S/a Yousal A 1  
lKunnumpw am I louse, Agathi 

(By AdVocate Mi K 13 Gangesh) 

Vet SUS 

1 	1 he Administi atot 
Adiinis allan of the Union Tet I italy 
oilakshadwdcp, Kavaiatti — 682 555 

2 	Department of Agiicultuie 
Union I ciritoly of Lakshadweep, Kavatathi 
Rcpiesenled by its Dii ector —682 555 

3 	Duectot of Pmchayats 
DeFaitment of Panchayats 
Admmistition of the Union Tet I Italy 

olLakshadwccp, Kavatatti —682 555 

Applicants 



Respondents 

Applicants 

. 

 

(cutivq.11l(r.—  OQ)'+ 

(By Advocatd MiS 3ádhakrishnan) 

29. 	OA346/2013. 	
00 

I. 	UrnrnerFarookShaFi 
S/o.Aboosala 
Malikakal House, Aminii 

P.A Sa'cdati 
Qyv .  

Puthiya Ashaoda House, Amini 

P.àhmath Bajn 
Dto Ahawëd °, 	Malikakal House, Amini 

Aharnedkoya. 
S(o.Koyakidvu, Surambi House, Amini 

Váliyabi P.0 
[)/o.ArithukO'ya, Pal liyachetta House, Arnini 

13èbM.P. 

pI:irna; allipura House, Kavaratti 

 
,Io /tuakoya,  Vadakkilapura, 

Ka\Yaratti 

(By Avoct.e:.Mr.iK.B Gangesh) 

Versus 

I. 	lhe Adrninisra1or 
dminii'ation ol the Union Territory 

o4 	ibiweep, 0Kvaratti - 682 555 
I ,  

• 0 

2. 	Dirèctor o.fPanchayats 	 00 

ep.i t mrit of [ 	 Panchayats 
'dniiru.ti à.tion of the Union Territory 

oHkhàdeep, Kavaratti - 682 555 
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Director of Education —682 555 

il1age (De) Panchayat 
Ammi Island i*presentd by its 
F,xcuuve Officer - 682 553 

Village (Dweep) Panchayat 
Kayaiatti Lsland repieented by its 

—682555 	 Respondents 

/ 

(By Advot MS adhakrishnan) 

0A1 347120 13 1  

uharabi P 
I/o..Kunhikiirthi 
Pa lliciiârn: 1luse, Kavaratti Island 

MahrnoorM.F: 
10 Hamzath 
Molakepura }-loluse, Kavaratti Island 

I  

oìa6id. 
U1iknaprJ a\'aratti Island 

Aimna P V 
i r 

 I 
01,  

D/o Mnaf 
Puthiyavedii, Kavaratti Island 

• 	.• 	•.. 

eelakQcl1 ictuyapurarn 

em 
iiWraj 	ani Island 

Bbi 	LI 

I 

Avappada House, Kavaatti Island 

Beebi Ayriepuia 
po Abdutahiman 
\yneuia house, Kavaratti Island 

I 	 . 	!.I1,:I .... ........ 	:- 	. i.. 

30. 

2 

ii 

ri 

5 

ri 

7. 



..--...-,. .._-.. 
I 	' 

9 	Rahrnath B4,çirn B 
D/o Au 
Baliyali Houise  I.avarati Island 

	

10 	SadihathVM 
DIo Valiya Abdurahirnan 
Vadakkumelachadarn, Kavaratti Island 

	

11 	Rhiyarnbec F P 
1)Yo Ahammed K P 
TottpThapui a, Kavaratti Island 

Beéfathumma B 
DIo Aboobacket 
Beet amthoda, Kavaiatti Island 

Rahrnath Beegurn P.P 
D/o.Attal K.P. 
.PôhaiachepUa, Kavaratti Island 

	

14 	I4aijanath 
[)Io Muthu Aynaputa 
Ktl) 	Kavat atti Island 	 Applicants 

U 1 a,  

(By Ad &eMi 1< B Gangesh) 

\eisus 
:. 

	

1 	The Administiator 
Administiatin of the Union Teiiitoiy 
oçLakshadweep, Kavaratti —682 555 

	

2 	Diictoi (Scivices) 
Adminisil aUon oIthe Union Tet ritoty 
of I akshadwLdep (Secretariat) 

KaViaLtI— 62h555 
I 	 I 

	

3 	'D 	pr ofIdustiies 
Urion I en itory of Lakhadweep 
Kavatathi repesented by the 
DuectoL of Industiies 	 Respondents 

(By Advocate Mi S Radhakrishnan) 



tø•_  

31 	OA3482013 	I 

Kuriç 
S/a Shaik 
Noorumchetta Houe, Amini 

2. 	Ata1oya 
Sto.Muhukova,: 
Su'r'arnbi 11oi.ié,Amini 

Anwar Hussain 
D/o.Esa 
IKonapura I-louse, Arnipi, 

SjithaBeegLn 
•/oS.a:eed: 1bdulla Koya 
I3eli House, Amini 

Haiëdat.hbI : 
O/ohaikoy 
Monakkallachetta House, Amini 

I-l'assaihar• 
S/o,Mohamned 
Alirnrnecheti House, Amini 

7 	KCs 
S/oJTJarna 
Kulivadachetta House, Amini 

(ByAdvdcate N1r kB Gangesh) 

Versus 

The AdrniPis:trtor 
Adrninisttibn of the Union Territory 
of' Lakhadweep, Kavaratti - 682 555 

2. 	irëôi'b1 qQhayats  
iPanchayats 

Acjminitratibri of the Union Terntory 
dçi$iwcep 

555 

3 	'Oepament of I ucation 
Uriin T.erriti'y of ça k$hadweep 
1av.8rathi represented by 
i)irëctbrof,Edcation_682 555 

Applicants 



I 	
t 

I.IIII 	II 

II 	 ) 	I 

. 

Respondents 

J3 
by its 

- 682554 
- 	 II 

(By AdVèate Mr Sadhakrhnan) 

32 	0A35012013 I 

Mohaed Hasan mm  
Sb Abdul Kad.r 
Mohapurakkad 1-louse, Andrott 

2 	Abdu! Hasan 
8/o.Attakoya 
KaithattHouse, Andrott 

•$ayedMohaPi..iiied. 
Io.Aboosal 

.<:archet HoUse., Andiott 

Mohammed 1-lussaiñ 
Sb.. Mohammed 
Iappathiyoda House, Andrott 

5 	iijuddeen 	I  
S/ooyintha Ioya 
},erai<kaj 	oue, And1ott 

(By 	 K B Gangesh) 

Versus 

1 	1 he Adminiskçator 
Administration of the Union Terntory 
of Lakshaçlweej, Kavaratti - 682 555 

2. 	ietÔ 	thyats 

Applicants 

patent cU' Panchayats 
'\dminitrtiqn of the Union Terntory 
9fLkhaqweep 

Ng  55 5 
I 	

III 

3 	District PanIyat 
Kavaratti reptbened by its Chief Executive Officer-682 555 

4 	Village (Dwéep Pánchayat 
Andrott Island epresented by its 
Executive Officer - 62 554 	 Respondents 

(By Advoca Mr S dhakrshnan) 



S I  

33 0A351/2013 	I  

Mohammed Hussair 
Sb 	Indheen K C 
Bilut'heth House, And19X 

2 Sa1ahudfieen 
S/c Muhukoy 
KunthathalamHouse, Andrott 

 Flassah 
S/o.AttakOy: 
Kunjanatthiett., Andrott 

 Yousaf 
Pppkoya 

Puthiya Eddyákkal House, Amini. 	 Applicants 

(By Advocate Mr K B Gangesh) 

Versus 

Admuiirtor 
Adhnistátton of the Union Territory 
oLkshadv)eep, Kavaratti - 682 555 

2 Director of 	anchayats 
Iepartment of Pancha)ats 
Administratiøri of the Union Territory 
p[ Lakshadwcep 
Kqv aratti - 682 555 

3 Opartrnent of Women & Child Development 
tJion nIth ri f ry  of Laksiadweep 
Kavarathi 	'r 

1epresentpd 115y its Director 682 555 

4 Vi31lg (Dwe) Panchayat 
Aridrtt Island represented by its 
[xecutive Officer - 682 554 

5 Village (Dweep) Pancayat 
Amini I 1sland represented by its 

62'553 	 Respondents 

(By AdOcaj, 	1dhakrshnan) 

34 

II 	
IlI, 



1 	Mohammed iyaz Kh 
	

. 

S,'oP4rnhi 	Is' 

'1 Ia 	1-ie, Anqto 

2 	Mohammed Mhroo 
S/a Sèd dhtjdtKôya 
Neelathpui a Hçwse,Andrott 

3 	Mansoor Alt 
S/o .M uthti koyà 
Pentarnve1ipuraHoiise Andrott 

4. 	MOhammed F.1sa1 
S/q.Sjd,.4ecque.... 
Makkct 1-louse, Andrott 

(By Advocate Mi K1 I 	geig 

S 	 1 

Versus 

1 	he Administi atoi 
Admimsti ation of the Union Terntory 
of Lakshadweep, Kavaratti —682 555 

2. 	epartrnent,dfAnirnal Husbandry 
Union 1 &ritory of Lakshadweep, Kavarathi 
Repiesented by its I)irector— 682 555 

3 	biectd 'pf1anchayats i.
De'trnerit BfPnehayats 
Adhintstiticn of the Union Terntory 
of Lakshadwáep 
Kavatathi - 682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Fxecut!vc Offiçer - 682 554 

(By Advocate Mr SRadhakitshnan)l.  

35 	OA35/21i 

If 	
4L 

M K 	1 1 1 

fbiKidv1 	 (I 

la imk1kád a  Hous, Agatti 
(I 	I 

S 	 I 

App! icants 

Respondents 



2 	MSl?UkoOi 
So Chikkijnodbhaniried 
Ke1 Muhpui 11ôe gatti 

I 	 I 

3 	lPAhmad 
Sb M Yousuf 
Fhekkputhiya Veedu, Agatti 

K:P.Hornakyà 	:. 
S/o. Ab oobac k er ,  

lKarnalinalrniyoda Puthya 111am House, Agatti. 

K.Showkathali 
S/o.Sy. hari 
Kondinoda House, Agatti 

6 	B Sharafudhcen 1  
,/o Ummer Ella 
f3ecyakuttiyoda 1-louse, Agatti 

'7.K.MohãhiiidMükthär 
S/o..Akiull.a.K 1oYa 
Vadakk Kunninarnel House, Agatti 

Abdül Rahimi, 

hila I-Icus Agatti 	 Applicants 

(By Advocát 'fi1 B Gangesh) 

Versus 
14 

1. 	JheA dminitator 
Administration of the Union Territory 
of I akshadwep, Kavaratti - 682 555 

2 	bepartrnentf Animal Husbandry 
nion '1 cii itory of' Lakshadweep, Kavarathi 

Reprsentcd ly' its I)irector - 682 555 
1 	I 

3 	Theci of?inchayats 
Dparti9t of Panchayats 

rn of the Union Territoi y 
of Eakshadeep 
Kavaratti - 682 55 

4 	Village (I)wde) Panchyat 
igatti lslandL  representd by its 
Executive OffkFt - 68 553 	 Respondents 



i  

1 '  it 

iW 

I I I 

(By Advocate' Mi S Rhdhakrishnan) 

36 0AN0 354/2013 

Suharabi, D/o l harig Kcya 
Kakkana! 1-louse, 	+: 

Andiott 

(By Advocate Mi K B Gangesh) 

Vet sus 

'l he Administratoi, 
Admir istrati'Qflof the Uriion Territory 
of Lakhadv'eep,Kavar.thi —682 555. 

TheDiFector(Serviôes) 
Administrqtibnof the Union Territory 
ol I:akshad.w 	(Secretariat), 
Kavraui 46:82555. 

3 	OcpartrnentQf Agriculture 
1iiOri Feiii&f'of La.ksladweep, 
Kavatathi '- 682 555 
Rejiñtédbt its 	 redi t 

(By Advocate Mi S Radhakiishnan) 

37 	OA 355/2013 

I. 	Muthkby' 
Sb0. Shaikoya 
Kakkanal I louse, Andiott 

2 	 p 

/o1AsInar 1 

'N?Urtmad Hübe, Andrott 

(By Advoate 	i k, Gangesh) 

..............Versus 

1 	the Adrninistiaor 
Adnirnstratton p1 the Union Territory 
of Lakhadwcep, Kavaratti - 682 555 

. 

Applicant 

Respondents 

Applicants 



	

'ip2. 	I)ireclor o[Parhayats 
Depçirtmerit of Ianc'hayits 
Adrninistratiop' or tM )uon Terntory 
oFLakshadweep 
Ka'iatti-682555, J 

	

3 	Duectoi'o1POr, Shippug& Aviation 
Uruon erritoi y of Lakhadweep, Kavarathi-682 555 

	

4. 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Executive Officer 682 554 Respondents 

(By Ad.Qcate: N4r. S Radhakrishnan) 

38. 0A356/2013. 

Iajaornrnabi. 
D/o.KoyaKiaye.M 

Kaipeni 

MlK.CeriyIOya 
Sto.MQhamd:Ko.ya Haji 

• 	Malinikka1adHou.se, Kalpeni 

(By Advote: MrK.B Gangesh) ca  

• 	. . 	
.• 	Versus 

'lheAdiinistratcYr 
Ad,ninIstratidh of the Union Territory 

Lakshawcep, Kvaiatti —682 555 

' I 

 
çepatrhrit f 'Panchayats 
Ain1tiI'io9 Qf the Union Territory 
cLakshçI'kyep 
K&Yãtti .62 .5 5: 

ViiIé(Dwek) Pachayat 
Kalpeni Island çepresented by its 
Executive 1 Offlqer -1 682 552 

(By Ad,'cate: 4r.$4dhkrishnan) 

39 	'OA357I2O1 	I 

AK Abd SIab, 1  

S/bfiiyalco'a 

411 1 	 I 
i i  ..... 	j. 	I... - . 

Applicants 

Respondents 



(d 

Alikakada146ué, Ka10ni 

2 4p4galdy 

Mac1duiH, 11pni 

3 p 'Sakeer FJUssii 	I 

Sb Mohammei Koya 
:Peechiyäth' I-1OUe: Kalpeni 

4. Abdul Lathëef 
Sbo.Pallath Kurhi Koya 
Nenempappadaj-louse,: Kalpeni 

5 Atakoya 
bo.KamiYya 

<unhipuva1c[ House, Kalpeni 

6 Abdul Nasei 
Sb 0. Muthu 1oya 
Ma1mikal6a I-louse, Kalpeni 

7. M.K Khale. 
Sto.11amKo:ya 
Maim ikakada House, Kalpeni 

8 Mohanrn1cd 	Jaser 
S/ Mohammed Koya 
Peechyati 	FIuse, Kalpeni 

9 MeaFinn 	I  
S}ai Kda 

N'tammel House Klpeni 

10 CheiiyaKoya 	I  
SboAhrned 	I  
Ncdiyarn 1-louse, Kalpeni 

11 Mohammed Koya 
So Kunhi Koyd 
(iiciyapwakad I-touse, Kaipeni 

12 
.01 	 I 
a1idda'1use, Kaipeni 

13 Kas rni koya, 
/o Kunh Koya 

tviathilkadanlla1 House, Kalpeni 

. 



'i 
1i 	I 	4 	 1 

65 f 	•, ; !l 

. 	 141 i 
41 	II 	 I 

14 	iaiPi4L 
Sed 	 4oya 

Hbuse, Kalpeni 

15 	Abçlul flakeem 
Sb Cheriya koa 
Melachedarn 1-louse, Kalpeni 

16 	Hajirommabi 
[)/o Kasmi Koya 
Akkara IlouseKa!peni 

17 	Hunaiicth 
Dbo Abbas 
Arakalar Hod,Ka1peni 

18 	Rasheed 
Sb o. Koyamma 
Manjiyenam House, Kalpeni 

19 	Abdul Gafooi' 
Sb Kasmi (oya 
Kadapuiathaillam House, Kalpem 

II 

20 	M,Coya 	I 

ecdam I-{o..ise, Kalpeni 

21 	1 	Sariya I' 

[)bo Moosa K C 
Puthiyapura 1-louse, Kalpeni 

(By AdVô.cat Mr.KJ Gangesh) 

Versus 

1 	1hAdministitoi 
drninist'jatioi of the 1Jnion Territory 
t4kb4weep, Kavarathi - 682 555 

2 	arner4 'of Agi iculture 
Urtbn Teriito' of Lakishadweep, Kavarathi 
Represntetl3 its Director 

3 	Directoi of Panchayats' 
Department f Panchayats 
Adihitatii of the Union Territory 
of Lakshadweep, Kavaratti 

App! icants 



its 
4. 

(ByA 

40. 00.A.358/20 13 

Respondents 

. 

Abdul Latheef 
Keela Vi1!ttôm', Arnhi 
Lakshadveep. 

(By Ms.Shahna Kart.hikeyan) 

App! icant 

1 	Village (Dweep) Panchyath 
Amni Island 
Represeritcdby the Chir Person 
Pin - 682 552 

Sc: .y 
Department of Panchayath, Kavarathi 

DirectOr 
Employment, and Training 

Of Lakshadweep 
Kavarathi 

(By Ava: Mr.S.R dhakrihnan for R 2&3) 

41. 	O/2013 	S  

Muthuithya/ 
Mampiam Hous  
Amini Island; Lakha1weep 

(By Advo.cate N4s,hahna Karthikeyan) 

Versus 

Vijiage(Dwep) Panchayath 
AmniJs!and ' 
.RsrtQct b the Chair Person 
Pj.''6'82552' 

1 . 

2 	$crty 
of Panhayath 

avaiàthi —682 555 

Respondents 

Applicant 



- 	 - -. 

w 	 I 

3 	
I 

Ebyieht d Tráirnr 
piç 	.-rrr 

K'.rathi- 682555 

(By Advocate Mr S Radhakrihnafl for R 2&3) 

42 0A36212013 

Rabeehathulla B. P , aged 35 years, 
Sb. MohammedKOYaT.N., 
Laboui'er, Kiltan, l.esiding at \ali'apura House, 
Kiltn. Island: 	

.. 	 . 

(By Advocate Sii P V Mohapan) 

Versus 
i'hAdrninittor, 
UT ôfJ-aksla'd.,eep ,  
Kv.àrátti682 55, 
Elecriçal .I)ivision, Kavarathy. 

1.)irçtor 6f'Pnc1iayat, 
[)cpartmcnt of Panchayat, 
Adripis1 afton of UT of Lakshadweep, 

555. 

t I  
3 	TlçecuUve Officer, 

11ge Dwdep Panchayat, Kiltan-682 557 

(By Advocate Sri S Radhakrishnan) 

43 OA363/291. 

Yasei Arafath M V , aged 28 years, 
Sb E SeiikoyaLabburer, Animal 
Husbandry Unit, Iltan, Residing at Moulana Veed, 
EdayaI41, 1  K lt}i 1n1 

(B y 4ohanan) 

Versus 
V1LT 

TI 	i-ninitatoI 

Respondents 

Applicant 

Respondents 

Applicant 

2 



nchayt ,  DepaitrnentØP  
Aclrrnnistiation df UT fLakshadweep, 
Kavaratti - 68 55 

3 	1 he VterinaiAssistnSurgeon, 
Oflce of the Vctei inay Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lkshadwep-682 557 

- 

4 	'1 h Chairperon, Villag- liweep Panchayat, 
IKiltan - 682 557 

[By Advocate Sti S Radhakrihnan (Rl-3)] 

44 0A364/2013 

Abdul Qubish, Sb Sainul Abid P , aged 27 years, 
Malikakal,.Kiltatl,tJT1. of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal I lushandiy Depaitment, U.T.of Lakshadweep, 
Kavaiathi 

(By Advocat9 Mr IDaisy Daniel) 

Versus 

Ihe Administitor, 
Uiiop I'eiritoiy of Lakhadweep, 
Kavarathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan —682 557 

3 	Dii ectçi of Animal Huslandry, 
U F' oil Lakshadweép, iavarathi - 682 555 

4 	hoor 	 of Panchayath, 
Kavaiathi —'682 5155 	i 

[By Advcicate Sn S 1adhakrishnan (RI, 3 & 4)] 

45 	OAN0 36642013 	
I 

I 	Mohammed Kasirn 
Sb Sayee 
ka'nntpiiaHte 

2 	Mharirnd lThssain K C 

I 

Respondents 

Applicant 

Respondents 

. 



The Administrator, 
Afrnintratipn'of the Lhiion Territory 
ol Lakshadweep, Kàvaràthi - 682 555. 

'l'he I)irecl.or ofPanchayats 
Department ofPanchayats 
Administration of the Union Terntory 
cit Lakshadweep, Kavaratti - 682 555 

Li 

3 	1 akhadweep I)eveloprnent Corporation Ltd, 
P6d: Cott6l iTowér, Andrott - 682 554 
Represented by, its Offoer in charge. 

4. 	Dii-ectorate of Art & Culture 
Adñ-iinistratin of the Union Territory 
olLakshadvep Kavaratti -682 555. 
Represented y its Director. 

5 	Ducctdr of Acultuie 
I)epartner of Agi icuturc 

A1drnintñoi1b of the tinion Territory 
j Lakshadwcep, iavardtti - 682 555 

6 	Viflage (Dicep) Panchayat 
Andiot Island ieprcsentd by its 
l:xeëutive dfficer- 682 554. 	 Respondents 

(By AdiOëàtMr. S. adhakrihnan) 

46. 0A368/0I3: 1 
Nallakoya, ge7 years, Sb Pookunni A, 
P uthiyt CltttapOkat 1  a I-louse, Andrott 

2 	idi Mi1a'ii, ed 1 years, S/o. Sheikoya Thangal, 
neth flou'sd,Adiott I 



3 	Sa y'ed MQh1ndShihbudheen Thangal, aged 28 years, 
Stô.LikbTha1 I.ndeth House, Andrott. 

4. 	i 	$Sii,aged 23 years, 
Sb 	heikoya Thangal,' Kandeth House, Andrott 

5.Mohannied.lim,à9e444 years, Sb. Kidave A., 
Pancharial I-louse, Andtott. 

Khair, aged 32 years, Sb. Muthu, 
Puleenakeel Hoôse, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Monakkal House, Arniri. 

Sa'ed Koya, aged 44 years, Sb. Pookoya, 
MeelàçFcri F-ouseAmii. 	 Applicants 

(By AdOae: Sri K.BI. Gnsh) 

Versus 

1. 	The .Admin.itiator. 
Adrriinisti:aidn of the Uion Territory of Lakshadweep, 
Kavrtti-682'555. 

2 	Directoi of Panchayats 
I1iepatment of anchayats, 
Adrnipjisträtion of the Union Territory of Lakshadweep, 
Kavtti —62 555 

3 	1)çartment o1Agiicu!tue, Union Territory of Lakshadweep, 
Kavarathi, Repiesented by its Director— 682 555 

Village (Deep) Panch!ayat, Andrott Island, 
i;e.presented by . 'its Exeêlutive Officer - 682 554. 

ItágePa (Dve.p) 	ncFayat, 
Kàvarti I sInd repre,ented by its 
Executive Offic: 	682 555. 

6 	YiIlge (Dweep) Panchayat, 

4-iiri,Hlaid, iej eserped by its 
1eettrc Ofc 	' 	 Respondents 

(By Advoce Si i S Raohaki ishnan) at  

47. 0A;369!20 13 



. 	
71 

1 	Sulfçkei, aged 42 years, S/o Sayed Mohammed, 
:Va1iapura House, Andrt. 

2. 	MohaumedNaser, aged 4 years, Sayed Ismail, 
Kerakkada House, Andr&t 

3 	Mohammed I lussain, aged 48 years, Sb Nalla Koya, 
Pallippuia I louse, Androth 

4 	Kunhiseethikoy'a, aged 51 years, Sto. Muneer, 
Puthiyath I4s 	rott. 

5 	Cheiyakoya, aged 32 years, S/a Nallakoya, 
PerumpallyHouse, Andrott 

6 	Noorul Ameen, aged 36 years, Sb Shaikoya, 
Pandath Putbiya Pura House, Andrott 

7. 	Hainzakoya. agd 52 yers, Sb. Koya Kidave, 
Htre, Aridrott. 

8 	Mohammed Kas 1im, agd 37 years, S/o. Ahammed, 
Aynada Chetta Hoise, Aridrott 

9 	u1aima, aged 33 years', S/o. Nalla Koya, 
naniada House, Andrott 

10.Mohdimed I7lusain, aged 30 years, S/a Pookoya, 
Pattakal 1latt 1ous, Andrott 

11 	Mohammed 	snim A, aged 39 years, S,/o. Yousuf, 
Ammelam House, Andrott 

12 	Pookoya, aged 45 years,,Sbo Sayed Koya, 
K6nne1 I louse, Andrott 

13 	t3aghee, ged 41 years, /o Koyamma A, 
andarith House, Ai1 idrott 

14 	ne Sh, age ?4i years, S/o. Thang Koya, 
Iôhey '1 ifiattarn, Pokkad House, Andrott 

15 	Sd hi1iabpdhin, ad 32 years, Sb Koyamma Koya, 
Sha ikk inte v'oeta 1 Padipura, Andrott 

16. Mohammed iwan Au, aged 27 years, S/o. Kunhiseethi Koya, 
Puthamrnadan  1 OLI se, Andrott 



' 

17 	Soudabi K C P, aged 29 years, D/o Attakoya, 
udambattu, K 	çieiiyapura House, Andrott 

II 	I 

18 	Mohanrned Kasirn, age443 years, Sb Sayed Mohammed, 
Pappet 1-louse, 1A11 drott 

19 	Kat eem, aged 28 years, Sb Koyammakoya, 
Aliyathara House, Aridott ' 	 Applicants 

(By AdvOcate Sri I(B Gangeh) 

Versus 

lhe Adrninitiatoi, 
Administration of the tJ,nion Tei ritory of Lakshadweep, 
Ka\aiattl-682 555 

o 2 	Duectoi of Panhayats, 
1)cpai imeni. of Panchayats, 
Ad1i!1jsIpp of the  Union Territory of Lakshadweep, 
Kavaratti - 82 

I 	 II 

3 	Vi!lag (D'eep) Panchayat, Andrott Island, 
reprsnte 1d by'its Eeutive Officer - 682 554 	Respondents 

(By Advocate Sri S Radhaki ishnan) 

48 OA 370/2013 

Aboobackci, aged 35 years, S/o. Ukkas, 
Kunhibiyoda l-lc)use, Kavaratti 

2 	Musthaja, add1 36 year, Sb Hamzath, 
i I ikaiapur 1 puse, Ka\'aratti 

3 	rdk 1agçI '7 yeas Sb Koyamma, 
hçiyTha 1ous, Kvaratti 

4 	S,1 Shapieena, ed 30years, D/o Khamar Khan, 
Sainabiyoda Huse, Kavaratti 

5 	Ayshabi, ag 36 years, D/o Hamzath, 
Ke.lakochapura House, Kavaratti 

6 	Shameena, ag 36 years, Dbo Ibnu Maja, 
Val.iyali llous, .Kavatatti 

7 	MoonaW436 years, bbo Hamzath, 
Bdai IIpus, avarati 

1 	
1 	I 



Kasm i, 

Abdul Khader, 
Applicants 

I. 	The Administraor, 
AdrninistrationbF the Union Territory of Lakshadweep, 
Kavarati.i -682 555. 

2 	Dii ccloi of Panchayats, 
Depai tmcnt of Panchayats, 
Adminiti ation of the Union I errltoiy of Lakshadweep, 
Kavaiatti - ()82, 555 .  

3 	Diicctottc b[MLdical and I-Iealth Services, 
Union I cii itoiy of Lakshadweep, Kavaiathi, 
RejDreented byits [)irdctor - 682 555. 

Village (Deep) Panchayat, 
Kavai atti kiand, i cpi esented by its 
lxecutive .Offcet 682 555. 

Village (Dweep) Panchayat, 
Andrott Island, cpi:cscnted by its 
Fxêcutivc OFficer - 682 554. 

(By Ado&a.t: ri . Radhakrishnan) 

49. OA371/201 

I. 	P. Naseer, aged 35 years, S/o Kunhikunhi, 
Pallicham House, Kavaratti.  

1 1 .1. Nascer, lged 32ybars, Sb Harnzath, 
Puthiya 111am, Kavaratti. 

l. Rmla ftccgum, agei34 years, I)/o Kurthi Koya, 
lopvumeda 1 I)ue, Kivaratti. 

P.V.Aqpackcr aged 36 years, S/o Muthu Koya, 
PUihiyà Veedu, Kavarati. 

Respondents 
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5 
	Shahàna R'ci'ii gc 4 years, D/o Au, 

:l'h'ekk Me4l'I1aii, Kavaratti. 

6 
	

Sulakib, aed 43 yes,:D/O Kojan, 

Puthiya 111am, Kavaiatti 

7. 	Abdul Razak, :.ged28 years, S/o Mullakoya, 
Sai ahiyoda I louse, Kavaiatti 

(By Advocate: Sri K.F. i•angeSri) 

Versus 

I. 

 

. 

Applicants 

The Administrator, 
Adminitiation of the 
Union'1'ciitdi 1  of La:kh'adweep, Kavaratti. 

2 	Dcpcu tment of Animal I lusbandiy, 
Unihn '[ei itycif takhadweep, Kavaratti 
represented by' its iirector. 

3. 	Director olPanchyats, 
I.)epartmenlof Panchayals, 
AdministratiOfl ... o'[ the 
Union Ierntoiy. of Lakshadweep, 
Kavaratti, 

4 	Villagc (Dwcep) Panchayat, 
Kavaiatti Island ipiescnted by its 
E.ctiti.'y.QlTiccr. 

(By Ad'i Sii.,S. kadhakr'ishnan) 

50. O.A No. 372I2(13 

JanaIn,Sip, bdulla U.C. 
Mudakkiypa . IuS 
Kadamat. , 

(By Advoatc Mi K B (iangh) 

CiUS 

I he Adminisuaoi, 
Administi tion pf the Union 1 erritory 

—682 555. 

2. 	l'hDitccW'r (Sv ices) 
Administration @1 the Union Territory 

Respondents 

Applicant 
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of Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Wights & Measurers 
Union Tertitdfy ofLa.kshadweep, 
Kavarathi - 682 55. 
Represented by its Director. 	 Respondents 

(By Advocate M. S. Râcthakyishnan) 

51. OA373/2O1 

I. 	Abdul Saleem 	ed 32 years, S/0 Nallakoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	

Applicants 

(By AdvocatC: Sri KB. Gangesh) 

Versus 

The 
AdminiStratiOt Of the 
Union Territory of LakshadweeP, 

Kavaratti.-6825 55  

1)irector of Ptmchayats, 
I)epartmeflt of pchayats, 
Administration ofthe 
Union Territory of Lakshadweep, 
Kavaratti,-68255 5  

l)epartmeflt of Science & Technology, 
Union '['erritory of LakshadWeeP, Kavaratti 

represented by its Director.-6825 55  

Environment Waiden, 
)epartmeflt of Environment & Forests, 

Andrott-682 54. 

Village (Dweep) Panchayat, 
Androth Island tepresented by its 
Executive OfficCN682 554. 	

RespondentS 

(By Advocate: Sri S. Radhakrishflafl) 
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52. O.A No. 3OI2QU 

Nasar P. Mohammed Nasar 
Sb. Nallakoya, 
Puthiyath 1-louse, Androth Island 
Union Territory of Lakshadweep - 682 55 1 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The AdministiatOr, 
Union TelTitory of Lakshadweep, 
Kavarathi Island- 682 555. 

The Director (Services) 
AdministratiOn of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

[)irectOr of Panchayats 
Union Territoiy of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultuial Department 
Union Territoty of Lakshadweep 
Kavaratti Island 682 555. 

Plant ProtectioiiOfficei 
Ouliceof the Plart Protection Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. ftadhakrishnan) 

53. OA 38 1/20 U 

I. 	B. Saidali, S/o late Mohammed Koya 
Palliyachetta, I3andayam 1-louse, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkaiidida House, Agatti Island, 
Union Teiritory of Lakshadweep.. 

K.G. Jamaluddin, A.ged 40 years, 
S/o late Uni.mer, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Saromniabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thek.keela.pura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.: Anilkumar) 

Versus 

I. 	The Administrator, 
union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The [)irector of Panchayat, 
I)epartrnent of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village ([)weep) Pa.nchayat, Agatti Island 
Union Territory of Lakshadweep. 

The I)eputy Col!ector/ASQ, Agatti Iland, 
Union Territory of Iakshadweep. 

The Social Welfare Inpector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. OA 384/2013 

I. 	lshaque A.C., aged 35, Sb. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
Sb. Kasmikoya P.R., Bus Driver, 
I)istrict Panchayat., Kiltaii, 
Residing at Kanihtta House, 
Kiltan Island, UT of Lakshadweep. 
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LI 
3. 	Noru!1a SM.,, aged 39, Sb. Late P.S. Kunhimon, 

Bus C1eaner,•istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshadwep. 

(By Advdcate: Sri P.V. Mohanan) 

Versus 
TheAdministrator, 

of Lakshadweep, 
Kavaratti-682 555. 

Diector of Panchayat., 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kvaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 

(By Adocae: Sri S. Radhakrishnan) 

55. OA 386/2013 

App! icants 

Respondents 

Jahathali PP., aged 33 years, Sb. B.C. Uduman, 
PLnhiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, agd 45 years S/o. Eassa, Andrati Yoada, 
Amini 1sland,Uriior1 Territory of Lakshadwep, Pin - 682 552. 

1ha!id Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, Union Territory ofLakshadweep, Pin —682 552. 

Moosa Peechandarn, aged 38 years, S/a. Abdul Khader, 
[vlannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Islaild, Union Teiritory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini Is1andtinion Territory of Lakshad Weep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of I.akshadwep, Pin —682 552. 
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Abdul Sa1ãiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ainirii Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Noorul Hassah K.K., aged 38 years, S/o Abusala Kochu Kannada, 
Kallakakkat, Aiyiini Is1nd, Union Territory of Lakshadweep, 
Pin - 682 552: 

Jalal B.M., ad 31 years, Sb. Khader T., I3ahija Manzil, 
Thattanoda, Amini Is1.nd, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
[.akshadweep, Pin - 682 552. 

Nafeesath U. aged 35 years, Dbo. Eassa Kottappura, 
Unnam, Ainini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shira Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of?anchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388I2013 

P.P. Amanulla, aged 38 years, Sic. Sayed 
Mohammed P .K, P\thiya Pandaram, Kiltan. 

Mubaraka Ban U., aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal House,. Andrott. 
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3. 	K.. Sajeedkhan, aged 26 years ;  Sb. Cheriyakoya, 
Kunnel 1-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. (Iangesh) 

Versus 

I. 	The AdminisfltoT, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti 682 555, 

Director of Pahchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Animal Husbandry, Administration of the 
Union Tcrritmy of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village ([)weep) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (Dwep) Panchayat, 
Andrott Island, repiesented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/20.1,3 

C.N. Abdul 1,akeem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillám House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakka'da House,Kalpeni. 

C.N. 1-IabuS*i 4 	50 years, Die., .Att:akoya., 
Cheriyannaliäl Rouse, R.alpeni. 

1-lameedabi, dged 41 years, Dbo. Rarnalan, 



Pakkath ITIOUSe, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanarn Thottain House, Kalpeni. 

A.K. Muthubi; aged 53 years, DIo. Cheriyakoya, 
Alikakkada 1-lOuse, Kalpeni. 

S. 	K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam I-louse, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahainmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Salcem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayarnkakkapura I-louse, Kalpeni. 

Humairath P., aged 42 years, D/o. Sayed, 
Poodiyath House, Kalpeni. 

C.O. I3alkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoa House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral House:, Kalpeni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema I3eegurn, aged 36 years, D/o. I-lamzakoya M.K., 
Cheriyachaman (3ath 1-louse, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalarn 1-louse, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala 1-1ose, Kavaratti. 

21, 	1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura I-louse, Kavaratti. 



22 	Ja'lfei, aged 3ti  yeals, S/o. Hasan T P, 
K1adi 1-louse, Kavaratti 

Basheer, aged 36 years, Sb. Mohammed P., 
Kjnniname1 I-louse, Kavaratti. 

Arnina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, [)bo. Aboobacker, 
Kunninamel 1-louse, Kavaratti. 

Rhrnath, aged 38 years, Dbo. Mohammed P.V., 
Aiachaoppada House, Kavaratti. 

Rziyabi, aged 33 years, Dbo. Au, 
Kunnumpurarn House, Kavaratti. 

Slamshadbeegurn, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam I-louse, Kavaratti. 

Jarneela, aged 37 yars, Dbo. Kunhikoya, 
Fthirna N4anzi1, Kavaratti. 

Lilar, aged 28 years, Sb. Aharned A.P., 
Kadapurathai!Iam, Kavaratti, 

Noorul Ame, aged 33 years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Bi ran tho da  1-louse, Kavaratti. 

Moliammeciall TP., aged 35 years, 
Sb. Aboobaker K.K., Thekkilapura House, Kavaratti. 

Sjid Khan, aed 39 years, Sb. Sayed Koya, 
Edanilarn I-louse, Kavaiatti 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam I-iouse, Kava.ratti. 

Mohammed Rafi, aged 37 years, Sb. 1-Iarnzath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikóm, Arnini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-louse, Kavaratti. 

Mushin, aged 39 years, Sb. Nallakoya, 
Kuttithayapura House, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Tharammakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Harneed, 
Pal amkakkada I-louse, Kavaratti. 

43, Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn House, Kavaratti. 

Shihab, aged'35 years, S/o. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheern A., aged 30 years, Sb. Khader, Agam I-louse, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashirn M.1., aged 33 years, S/o. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, [)/o. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Chamaathappra I-louse, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, S/o. Hainzath, 
Kunhibiyoda,llouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Harneed, 
Chandipura House, Kavaratti, 

M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura House, Kavaratti. 
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55 

Modminath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

11a!ma, aged35 years, D/o. Koyamma, 
Tha1eekepura ; Uouse, Kavaratti. 

Sayed Abdul aheern, aged 46 years, S/o 
Ummai manooda House, Kavaratti 

 

. 

56 Haji Sayed Shaikoya, 
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Abdul Reheein, aged 30 years, Sb. Hamzath, 
Mannayaptira House, Kavaratti. 

Mdllabi U.P., aged 38 years, Dbo. Harnzath, 
U11kanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puhiya Kurnmka!am, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyainma., 
1(unnumpua I-louse, Kavaratti. 

Sebthi Koya, aged 39 years, Sb. Cheriyakoya, 
Edani1am House, Kavaratti. 

Mriyomiflibi, aged 36 years, Dbo. Mohammed, 
Kttiku1am Hoijse, Kavaratti. 

N4hammed Shafi, aged 33 years, S/ô. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mubeeria, aged 23 years, D/o. Sayed Poo, 
NeliyampuiaHouse, Kavaratti 

Sa1ma,.'4ged 22 yars, Dbo. Cheriyakoya, 
Vdaki1a puta HouSe Kavaratti. 

Muhammed,aged 32 ye:ars, Sb. Attakoya, 
Vadk i lapura, Kavaratti. 

Sirahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
N1ada1 I-Iousè,Amini. 

N1ohammed Au 	aged 27 yeats, Sb. Harnza, 
Puthya Manzil, Aimni 

69 	Cheiiyakoya, aged 41 years, S/o. Abdul Khader, 
Pandaiam Ilotise, Amini 
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Cheriyakoya ;M.C., aged 32 years, S/o. Hameed, 
Melachetaa House,Kadrnath 

ShafeeV.P., aged 39 years, SI Isrnail, 
Vadakki!apua 1-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Maha!, Kadmath. 

Shahul Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
S/b. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada House,Androth. 

Muthubi AK., aged 42 years, Dbo. Muthukoya, 
Appurald<at House, Androth. 

lIajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
A 1iyathammda B ithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada Houc, Androth. 

Khaulath L., aged 38 years, Dbo. Na!!akoya T., 
Lavanakkal House, Androth. 

I3alhaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath I-louse, Androth. 

Rahamth P.., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse, Androth. 
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Naseeraanü M.K., aged 40 years, D/o. Kunhi Koya, 
Moo!akad H6use,Androth. 

Kadeeshommabi L., aged 40 years, D/o. Seethi M., 
Lavanaidal House, Androth. 

Sarornrriabi T., aged 43 years, D/o. Aboobacker, 
Thacheryl-louse, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt I-louse, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnrnabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery Hopse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadarn House, Androth. 

Ramlath Beegurn, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

1-lameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiya1i.M., aged 39 years, D/o. Nallakoya M., 
Mathil House, Androth 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil House, Androth. 

Hussaih P.P., aged 45 years, S/o. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada 1-louse, Androth. 

HusahE.i(., agd 48 years, Sb. Seethikoya, 
Edaykkal Hose, Androth. 

o SayeedMohammd Koya L., aged 54 years, Sb. Kader P., 
Lavanakkal House, Androth. 

-- 



Hussain K., a;ged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada tiouse, Androth 

Ismail, aged 40 yeai s, Sjo. Lava Burhikage Moosa, 
Kunñuiiiang House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 

PathadaHouse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keecheam House 5  Androth. 

M.P. Mohammed 1-lussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate Sri K.B. Gangesh) 

Versus 

The Adminisrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	Director of Panchayats, Department of Panchayats, 
AdministratiOfl of the Union Territory of La1shadweep, 
Kavarati - 682 555. 

3 	Directoi, Department of Labour and Employment, 
Admiiistratipn of the Union Territory of Lakshadweep, 
Kavãrátti-682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

I)epartrnent df.Agriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

Depaitnent of Women and Child Development, 
Admintration of the Union Territory of Lakshadweep, 
Kavatatti, iepresented by its Director - 682 555 

7 	Department OfFisheiies, Administration of the Union Territory of 
Lakshdweep, Kavaratti, iepresented by its Diiector —682 555 

8. 	Departnent of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represëñted b ' its Director-6825 55. 



Lakshadwee Khadi and Village Industries Board, 
Kavaratti, r4rsented by its Chairman - 682 555. 

Revenue Su'DivisionaI Officer, Kavaratti Island - 682 555. 

Sub Di Visional Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

Lakshá4eDistict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (Iwe,ep) Panchayat, Kalpeni island, represented by its 
Executive Oficer 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Necutive Officer– 682 554: 

Village Dwep) Panchayat, 
1. 

Kadathat'j Island, represented by its 
ExecUtjv Officer - 682 553. 

18, 	Village (.Dweep) Panchayat, 
Androth:Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392/fl13 

l-luissaih, S/o;Aboosala, 
Sarar\ajda (Konchuk.akada) House, 
Agatj,resntly working as Cleaner, 
RGS HpitI, Agatti 

2 	Shukoor, S/6 late Kidave, 
Pakrum.upanbda I-louse, Agathi, 
PresehtI wking as Cleaner, 
ROS Hoi.ta:l, Agatti. 

3. 	Latheef, S'/d Attakoa, 
Kalkan diyod l-Iuse, Agathi, 
Pi'esntly rking as Cleaner, 
ROS Hospitl, Agatti. 
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4. 	1-lameedath, DIo Koyassan, 
Aynepara HOise, Agathi, 
Presently wbking as Cleaner, 
RGS I lospital, Agatti 

5 	Subaida, D/o Moharned, 
Kulalioda House, Agathi, 
Piesentiv oiking as Cleaner, w  
RGS HospitalAgatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheemabi, 1)/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, D/o 1-lameed, 
Makkiyachoda House, Agathi, 
P resenUy working as Cleaner, 
RGS Hospital, Agatti. 

9. 	Sulaikla, D/o Mohirned, 
Koylarn 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital,Agatti. 

10. Sulainan, S/6 Harnza, 
IKalanihithiyoda House, Agathi, 
PreeñI' working as Cleaner, 
RG Hospital, Agatti. 

Maharnood, S/o Koyassan, 
Arnperpally 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

12. 	Saifulla, S/o Abth4rahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

13 
	

Abrlrna, Sb late Harnza, 
Me1àh1rn Huse, Agathi, 
PresnU> working as Dhobi, 
RGS HQspital, Agatti. 



so.. 

14. 	Abdulkäcer, 'Sb Ummer, 
BiyLo1a 1-louse, Agathi, 
Piesi1yv'o.ding as Dhobi, 
RGS Hspitl, Agatti 

15. 	Abdull.a, SIo.Kha1id, 
Kandavar Gotlii House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

1. 	The A:diinistator, 
Unioi 1 cii itoiy of Lakshadweep, 
Kavaiatti -682555 

2 	The Chatipeison, 
Village (Dweep) Panchayat, 
Agatti Jsiand Union Teriitory of Lakshadweep 682553 

3 	The Mdical Officer in charge, 
Corni)unity 14ealth Centre, Agatti Island, 
LJ nl'6 6 Teliitoiy of Lakshadweep 682553 	 Respondents 

(By Advocate 'Sii S. Radhakrishnan (Rl&3)) 

59 0903 

C ukoya aged 44 yeais, 
Sb Siij, Chtkiieyarnrnakada 1-louse, 
Kada•t Skilled Labourer, 
Offtce Qthe ssistant Engineer Electrical, 
Eectrical'Süb Division; Kadarnat. 

7 
	

K.P. Jalâludeen, aged 41 years, 
Sto 1-1aiiëed jvladkinachetta, Kattipura House, 
SklidFabdrer, 
O1flctt, Assistant Engineer Electrical 
ElètridTb Division, Kadamat. 

 

K P aged 31 yeai s, S/o late Nail 
P . 

Kunhid,Jl House, Kadamat, Skilled La 
Qfi'Issistant Engineer Electrica 
Electiiq.al Su Division, Kadarnat 

B.M. Aadul1a, aged 42 years, So Hameed 

:oya 
urer, 

 

ru elachetta, 



• 
'Bifiyornna.House, Kadamat, Skilled Labourr, 
011 cc of ihd Assistant Engineer Electrical, 
Electrical SLDivision, Kadamat. 

5. 	K.P; l<unhik6a, aged 41 years, Sb late Hassainar, 
• 	 KeeIaherryHouse, Kadamat, Skilled Labourer, 

• 	 Offlc of the Assistant Engineer, Electrical, 
Electrial SciIDivision, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The AdminisXrator, 
UnioO Territory of Lakshadweep, 
Kavai'atti 7 682 55. 	. 	 . 

• 	2. 	The Di rec tor bfPanch ayat ,  

Department oi fPanchayat, 
Admi nistratiQri of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 $56. 

The Assistant Engineer, Electrical, 
Ele.ptficI Si4 Division, Kadamat-682 556. 

ThTChairprson, 
ViJ4gc 	èp Panchayat, .Kadamat-682 556. 

(By Adv6cãe $ri.$..Radhakrishnan(Rl -4)) 

60. 	OA 394/.203. 

UP. Jan 	Sb C.O. Koyamma, aged 39 years 
working áf Skilled Labourer, 
Aninil Hubandry Unit, 
Union 1eiitoiy of Lakshadweep, Kalpeni-682 557 
and ieiqingt Umpiarnpappada House, 
lKd1piland-682 557. 

T.P.upk)à, S/o late M.K. Hamzakoya, aged 43 years 
wdrli:ig 	Sil1ed Labourer, 
AninmF1fusldndry Unit, 
Ui11Territ6iy of Lakshadweep, Kalpeni-682 557 
and rsid.ing at Thithiyapada House, 
KälpeniIs!arid-682 557. 

M. H.y.der, S/p late M.K. Yousef, aged 43 years 
• workingas Casual Labourer, 



• 	. 	.. 	 ., 

Animal lushdry Unit, 
UnionI cn itoiy of Lakshadweep, Kalpeni-682 557 
and resiçii.ng L Maiëhyanarn House, 
Ka!peni.lslailc -682 557, 

4 	K. 0 Moharnncd !bnu Jaffer, S/o K P Sayed, aged 44 
ycais, voiking as Casual Labourer, 
Animal lJusbandiy Unit, 
Union Thiiitoiy  of Lakshadweep, Kalpeni-682 557 
and :ièsidng.tt Kakatc.hiyoda House, 
Kalpeni Island-682 557. 

M.K. Nlaseer, 3/0 P.Cheriyakoya, age&33 years 
working as c,ual Labourer, 
Animal 1-lusbandry Unit, 
Union .Territiy. of Lakshadweep, Kalpeni-682 557 
and residing t Mamikakkada. House, 
Kalpen.i lsd-682557. 

M. KaHn, S/oM.C. Muthukoya, aged 34 years 
working as Casual Labourer, 
/\flhiid HLIsbaIldry Unit, 
Uni Liiitoiy, olLakshadweep, Kalpent-682 557 
anrecidingt fvlaral I -louse, 
Kalpeni Island-682 557, 

K.I<. Mbhadned Rafe.eque, S/o V.K. Kojankoya, aged 45 
yea', wdhg as Casual Labourer, 

Animal Hubandry Unit, 
Union Terriry of Lakshadweep, Kalpeni-682 557 
an.residfrg u Kandamkalarn House, 
KaJ3en 	i : 	hd-682 557. 

8 	M lzniLo', /o late M C Ahmedkunji, aged 47 years 
worki t 	aasual Labourer, 
Anithal 1  1 1uhandi y Unit, 
Uniot teitdiy of Lakshadweep, Ka!peni-682 557 
md t.. c 'cng t Maial House, Kalpeni Island-682 557 

9. 	K.Q. tbdtl a,lan, S/c P. Assainar, aged 39 years 
wrki ng as  Casual Labourer, 
Animal l-lusbapdry Unit, 	: 
Union 'Feri'itôi of Lakshadweep, Kalpni-682 557 
and resi.iing at ,  Kakatchiyoda House, 
Kpeni Flarid682..557. 

10 	P P Musftietla, S/c late Sayedmuharnmedkoya, 
agd4 7rea i , wokmng as Casual Labourer, 
Am 	I -çusbndi y Unit, 

V 
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Union Territor of Lakshadweep, Kalpeni-682 557 
and residing Pokkarappada I-louse, 
Kalpeni Is1a4682 557. 

(By Advocdte Sn NUnnikrishnan) 

Versus 

The .Adminisrator, 
,Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavarafli,-682555 

The Chief .Ixecutive Officer, District Panchayat, 
UniOr.Territôry of Lakshadweep, 
Kavaratti655 

The Veterinary Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682.57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA395/2O1 

Sai1 \b.id,S/o Yusuf, aged 40 years, 
Cheii drnIalla!a 1-louse, Kadarnat, 
i•ii: D&ct  Panchayat, Kadamat. 

Abl ftuköbi, S/o Sayed Au, aged 41 years, 
Jlycliett, House, Kadarnat, 

Bus Diiver, I)istrict Panchayat, Kadamat. 

M. Khalid, S/d. Nadeer, aged 43 years, 
M adurakam House, Kadarnat, 
Helper, District Panchayat, Kadarnat. 

Ayoobkhan, 'S/o Kunhikoya, aged 37 years, 
lKeer iJ\1ahaI I-louse, Kadamat, 
IIclper f)istt ict Panchayat, Kadamat 

(ByAdvcae iiR Sreeraj) 

Versus 

App! icants 

Respondents 

Applicants 
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I . 	 miiis 1 he 	dl.rator, 
Union iii itoiy of l akshadweep, 
Ka\68555 

The DirbtorOfPanchayat, 
DeparI.hent 6fPanchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kavaratti -682 55. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400/2013 

P.P. Sftaj ag 44 years, Sb M. Subair, 
PutliyaPaia:arn House, Agatti Island, 
Union Jer1r)' of Lakshadweep. 

Nou ~had Aliged 32 years, S/o U. Sabjan, 
iKeelaSaraftiiia Pada House, Agatti Island, 
UniOn Terr•it9ry of Lakshadweep. 

MI. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 
Mela Ulopi I-louse, Agatti Island, 
Uni61'erritory of Lakshadweep. 

T.PKhahd, aged 30 years, S/o Kidave, 
Melalliäm,jr1oUse, Agatti Island, 
Union l'errdry of Lakshadweep. 

K.C. A6dulShukoor, aged 38 years, S/o Kasmi, 
Kariyamach.ctt 1-louse, Agatti Island, 
Union Tei'r tOry of,  Lakshadweep. 

M.P. NianUddin, aged 27 years,Sbo M. Abusala, 
Melapura.  k-louse, Agatti Island, 
Union. Thi'iiry of' Lakshadweep. 	 Applicants 

(By Advcate i i 'N Anilkumai) 

Versus 
.. 

Th Adiinis&ator, 
Union Territory of Lakshadweep, 
Kavarffti.-6855 I 

The Chairperson, 



Village (Dweep) Panchayat, 
Agatti island, Union TerritOry of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255: I 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 I. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Uriibn Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhak.rishnan) 

63. OA 404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kaipeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpni Dweep. 

2. 	Affefudheen AK., 
.S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union lerritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kurakose, Sr.) 
(By Advocate: Ms. Daisy 1' aniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

TheDirector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 



• 

4. 	The Director, 
	

. 

1)epartrnent of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. ,  OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltari Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanän) 

Versus 

The Administrator, 
Urion Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayt, 
Dpartment of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Ki: ltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kjltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,. S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. oiLakshadweep, Working as 
Horneoathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	• 	 Applicant 

(By Ad'ocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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 The Administrator, 
Union Territory of Lakshadweep, 

• Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irector of Panehayat, 
Department of Panchayath, Ka'aratti-682555. 

• 	 4. Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5. Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5)) 

66. 0A423/2013 

 Abdul KareemC., aged 42 years, S/o SubairP.P., 
•  H Chonam 	ouse, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
• 	 : Moothammada House, Agatti. 

 F-Iafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

• 	 5. Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

6. Urnilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

7. Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal F-louse, Agatti. 

• 	 8. Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Aatti. 

9. Mohammed T.P,, aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



10. 	Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. 

11, 	Ashraf A.K., aged 42 years, S/o Ahamed M., 
Achari Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullamrnada House, Agatti. 

ShafThbi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

The Administrator,: 
Administration of the Union Territory of Lakshadweep, 
Kavaraiti-682555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555, 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 

(By Advocate: SriS. Radhakrishnan) 

67. 	OA 444//2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1, 	Union Territory of: Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

Respondents 

Applicant 



._ . 
The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratli Island. Pin- 682555: 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan : 15t11d 
Union lerritory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lerritory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K., S/o Abul Rahman, aged 36 years, 
• 	 Keelazillarn I-I) Kiltdn Island. 

Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuuukum (I-I) Kiltan Island, 

• 	 Union Territory of Lakshaclweep. 
Woi'kiig as Casual labourer in 
Laksh:dweep Building Development Board, Kiltan. 

I-Iisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 

• 	. 	 Union Territory of Lakshaclweep. 
• 	 Working as Casual labourer in 

Lakshadwep Building [)eveloprnent Board, Kiltan. 

4, 	Ponkutti, S/o Pookoya, aged 48 years, 
• • 	Surambiyoda (H) Kiltan Island, 

Union Territory of Lakshadweep. 
- 	 Work iig as Casual Labourer in 

Lakshadweep Building Development Board, 
Kiltan.H 	 Applicants 



• 

cd 

(By Advocate: Mr. Grashious Kuriakose,.Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Departmpnt of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of 1.akshad weep (Secretariat), 
Kavaratti - 682 555. 

Department of Science and Technology 
Union 'l'crriiory of Lakshadweep, 
KavaraThi - 682 555. 
Represented by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. 	OA 492/2013 



K. Bushia Bgum, W/o Hakeem, 
Aged 27 year: , Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal I-Iusbndry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri \I  B. I-Iaiinarayan) 

V ers U S 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555.: 

The Director Of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavartti lslähd- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/ i I Iagc (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(B),  Ad.voc.ate: Sri S. i adhakri.shnan (RI -3)) 

71. 	QA 499/2013 

fta.hmath l:3eegum.Keelaku111likkam, 
•W/o. Mohammed B.K., 
Data Entry Operator (MGNREGA), 
Sub-Divisional OfFice, 
K a d ama t Island, 
Union Tern tory of Lakshad weep. 
Residing at Kcela.kunnikkam 1-louse, 
Kadamat island 
Union lerr•itoi;y of Lakshadweep, PIN - 682 556.. 

2. 	MohanImecl Shafi Qraishi Mahka, 
5/0. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at k1a1ik 1louse, 
IKadamat Island,. 



102. •  

Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
KavaratIi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamal, Union Territory 
of Lakshad'eep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthulKoyaK 
CasualLabour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Athmnistrator 

Union iritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti.— 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti —682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep— 682 552 

The Asistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Tenitory of Lakshadweep 
Kavaratti - 682 555 	 . 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.AINo.5.09/2013 

Maleeha Beegurn K.C. 
D/o. Indeen Kandilath 
Kaval çhetta House, Androth. 

Shahida Beegum K. 
DIo. 1--lam zakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

AyshaBegum P.V.K 
D!o. YaRoob P.1K 
Puthiyentamve1i Kad 
Androt.li." 

Rah math Beegum. K:. 
D/o. l-lmzakoya P. 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal House 
Androth. 

Subai&i A. 
D/o. Siyed Mohammed M. 



S 	- 

iOifr 

Aliyathara House, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Maj.eed P.V.K 
Pentarnbeli 1(ad, Andioth 

Siyad 1han L. 
S/a. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

RaisaK, 
W. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

11 	1-laseena Beegum C.P.l 
D/o. AbdullaM.P 
Chernmachery Puthiya II lam 1-louse 
And roth. 

12 	Habsabi PUP 
D/o. Fkarukdheen K. Cheriyadam 
.Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr,.K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory 
of I.akadweep, Kvarathi - 682 555. 

Directte of Industries 
U nion 'Territory of Lakshadweep 
Kavarathi, represented by the 
Director of Industries - 682 555. 

Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 	OASIO/2013 

1-laseena 	1-laseenabi Therakkal 
I heiakli1 1-louse, Kadamath 
Data[Sy Operator 
\' illag 	weep Panchayath, Kadarnath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



.. 
Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of P anchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\'illage (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 
Kadamat - 682 556 	 Respondents 

(By Advocate: Mr,S.kadhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu J-loue, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R,Sreeraj) 

V erS LI S 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The Director of Panchayath 



I 	 106. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\'illage (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
i lage (Dweep) Panchayath 

Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Ri -3 & 5) 

76. OA 566/2013 

SaiiyathS 
Cook, Go\'ernment [-ugh School 
K ad ama iii 
Residing at Pallam, Kadamath island 
U ion Territory of Lakshadweep 

2. 	P.P.lsrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

J. 
	M.P.Attakoya 

Cook, Government J . 13.School 
K adamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government .J.B.School 
Kadamath 
Residing at Biriyommada 
Kadarnath Island 

P.Amanu!la 
Cook, Government .1. B.School 
K adamath 
Residing at Kunnumpura 
Kadarnath Island 



Ummer P.P.1 
Cook, Government J,B.School 
Kadam ath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.Schpol 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadarnath Island 

Pookunhikoya P.P. 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

. Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadarnath Island 

JaferP 
Driver, .Jawaharla! Nehru Senior Secondary .School 
Kad ama th 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondaty School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

V eisu S 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta I-louse, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 
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Muhammed Salih 
Aynepura I-louse, Kavai'atti. 

Fareeda Beegarn 
Molokepura House, Kavaratti. 

Saleem 
Pallicharn House, Kavarátti. 

Bamban 
Nambicham House, Kavaratti. 

Sayed Abdullakoya 
Chenclipura House, Kavaiatti. 

0. 	Nafeesathbi 
Poodiyam House, Kavaratti. 

Jamaliya.th 
Thirinipura House, Kavatti. 

Fazeela Beegum 
Kannipui'a 1-louse, Kavaratti. 

Urnmer 
Thirinikad House; Kavatti. 

Firozkan 	 H 

Athnachamrnada House; Kavaratti, 

Jaffer 
Marikilarn 1-louse, Kavartti. 

Amanulla, 
Mela 111am House, Kaváratti. 

Sirajuclheen 
Molokepura House, Ka:Varatti. 

Hiyasudheen 
Chamayathapura HouseKavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti 

Muneer 
Kuaipapepura House,Kavaratti. 



HO 

	

21. 	Ashik 
Puthiya Alikorn House, Kavaratti. 

22, Muhanimed Musthafa, 
Achadapurakatt 1-louse, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

iamhar 1-lussain 
Beeranthoda I-louse, Kavaratti. 

N'luhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chetti pura 1-louse, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura 1-louse, Kaväratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh): 

Versu 

	

1 . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayatli 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agricultu 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-1usbandry 
Department of Ani ma! Husbandry 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Village (D\eep) Panchath Kavaratti Island 
represented by its ExecutiOfficer, 



S 
Pin - 682554 	 Respondents 

(By Advocate: Mr,S.Radhakrishnän) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.SulfabeegUm 
Cook, G.H.S Kadmat 
Residing at Melachetta Hijumakudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr. P.V.Mohana) 

Versus 

The Administrator 
Un ion Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3, 	The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan is]hd 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 	OA 601/2013. 

Rasheed Koya. S.Y., S/o. Abdulla Koya P.S., 
Shaikriaveed (H), Kiltan Island P0., 
Urion Territory of Lakshalweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. ShabU Sreedharan) 

Versus 

Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

The Director of Panchath, Union Territory of Lakshadweep, 



• 	 V 	
;, 

Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin-682558. 	V  

The Executive Officer, Village (Dweep)Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin —682 558. 

5 	'lhe Library and information Assistant, Public Library, 
Kiltan Island, Union Territryof Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrisbu(R 1 , 2, 4 & 5)] 

81. OA 634/2013 

Malikdeenar, aged 21 yeas, Sb. Harnzath, 
Sara Manzil 1-louse, Agatti. 	I 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration o f the UiionTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 	•• 

• V 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Directo 	82 555. 

\/illage (Dweep) Pa n chayat,. 
Agatti Island, reprèsente)by its E xecu ti ve  Officer, 
682 554, 	 •• 

V 	 Respondents 

(By Advocate: Sri S. Radh a kr ishnan) 

82. 	0A635/2013 	V 

Fathahudheen K.P., aged 40 years, S/o. Sayed Muhammed Koya, 
Kattampalli 1-louse,. Agatti. 	• 

Younis, aged 31 years, S/b:Abdu1Ia, Mariyathoda House, 
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40 	Agatti. 

K.M. Shahida, aged 40 yeaës; DIo; Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged 46 years'DIo. Abdul Rahman, 
Kuttiyam N4ukriyoda House.Agtti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555 

Director of Health Services, 
Directorate:of Health Service, 
Kavaratti —682 555. 

Medical'Officer in charge.t' 
Community Health Centre, Agatti - 682 553. 

Medical Officer in Charge, RjivGandhi Speciality Hospital, 
Agatti —682 553. 

Village (Dweep) Panchayát, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 	OA 791I201 	
1: 

Fareeda Beegum Mi., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UioiTeitory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
1)epartment of Panchayats, 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554, 



IV.•  

I 	 111it1 

Project Manager, DesicateCocut  Powdr Unit, 
Làkshadweep Developmen€opoIation Ltd., 

Agatti, Kavaratti - 682 554, 

The Deputy Director (Admh.);Lakshadweep Development 
Corporation, Kavaratti - 68554. 	V 

Village (Dweep) Panchaya, 
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnri) 	 V 	 V 

84. 	OA 822/2013 	 .. 	
V 

B.P. Navas, Aged 27 years, S/O; Kasni.i M.P.., 
\/aliyapura House; Kilthan Island P.O., 
U.T. of Lakshadweep. 	. 

(By Advocate: Sri P.V. Mohanan) 

,Verus  

The Administrator, 	
. 	

V 

UT of Lakshadweep, 
Kavaratti-682 555 

Applicant 

Director of Panchayat, 
Department of Panchayat,. . 
Administration of UT of Lákhadv'eep, 
Kavaratti- 682 555V 	

V 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 	.. 	 V 	Respondents 

t- 	•. 	'. 

85. OA 880/2013 	. 

Muthukoya N.P 	V 

Nalakapura, Kiltan Island 
Union Territory of Laksha.veep- 682 558 

	
App1 i cant 

(By Advocate: Mr.Shabu Sreedhàran: 	
V V 

V 	Versus 

Union Territory of Lkshadweep represented 
by the Administrator 	V 

Kavaratti Island - .682 55 . .. .. ,. 

. 
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2. 	Director of Panchayat. 
Union Territory of Lakshadweep 
Kavaratti 1sland-682555 

	

3 	The Senior Adrninistrttpe Officer 
Education (District PaAc 1l1ayath) 
Union Territory of LaksHadwee 
Kavaratti Island - 682 555 

The Principal 
Government Senior SGoPd'aryi5choo] 
District Panchayat, Kilai' Is1ad 
Union Territory of Lakhadweep 682 558 

(By Advocate: Mr.S.RadhakisIthan) 

86. OA 898/2013 

K.C.Abdul Khader 	]iac 
Kulikaraya Chetta Hou 
Chetlat Island 	. 
Union, Territory of 	 682 554 

iIL 	.1 

(By Advocate: Mr.Shabu Sreehan).i 

Versus  

Union Territory of LakshdWèep represented 
by the Administrator 	fl 

Kavarattj Island - 682 55 	: 

The Director of Pancha.h 
Union Territory of Lakshaweép 
Kavarattj Island - 682 555 

The Senior Adininjstratv Officer 
Education (District Panayath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555, 

Respondents 

Applicant 

4. 	The Principal 
Government Senior Secdndary Sciool 
District Panchayat, ChetFt t  1s1hd 
Union Territory of Lakshàdweep 682 554 

	
Respondents 

(By Advocate: Mr. S.Radhakrishñan) 



. 87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni island 	 . 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administiator 
Administration of the UnidhThritory of Lakshadweep 
Kavaratti — 682 555 

2. 	Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti —.682 555 

(By Advocate: Mr.S.Radhakrishnan), 

88. 	OA 905/2013 	. 

Abdul Khader C. 
Chekkiriyamrnada I-louse 
Agatti Island 

Buir Jamhar T.P 
Theklapura House 
Agculti Island 

(By Advocate: Mr.K..B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the UnioTritoi ofLakshadweep 
Kavaratti island - 682 555 

2. 	Director of Panchayaths 	. . 

Department of Panchayaths 
•:. 

Administration of the Union Tr4thry of Lakshadweep 
Kavdiattl Island —682 555 

Respondents 

Applicants 
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 Project Manager 

Desiccated Coconut Pwer Unit 
Lakshadweep Devel opènt Corporation Limited 
Agatti, Kavaratti —6855 

 The Deputy Director (Admn) 
Lakshadweep Development Corporation 
Kavaratti - 682 555 

5 Village (Dweep) P anc tayath 
Agatti Island representdby its 
Executive Officer - 685553; 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

 Safiyul!ah K.C. 
Kuttiyachada 	House 
Kalpeni 	Island 

 Saifulla M.I 
Melaillam House 
Kalpeni Island 

 Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

 Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni I-louse 	 Applicants 

(By Advocate: Mr.K.BGangsh) 

Versus 

 TheAdministrator 	1 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

 Director oiPanchayaths 
Department of Pancha)'àths 
Administration of the Inion Territory of Lakshadweep 
Kavaratti Island - 682 555 

 Lakshadweep Building 	eve1opment Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 
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The Technical Officer 
Lakshadweep Buildirig Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553. 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013, 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 	 .• 

Mohammed Fathahujia 
Karachetta I-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) . 

Versus 

The Administrator 
Administration of the Union Terriory of Lakshadweep 
Kavarattj Island - 682 5 ,55 

Director of Panchayaths 
Department of Panchayaths 
Administration of theUnion Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

2 

3 

. 

Respondents 

Applicants 



u9 
W 	

, 	Village (Dweep) Panchayath 
'Androth Island represented by its 
Executive Officer - 682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi— 110001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (112-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti. 
Union Territory of Lakshadweep 	 Applicant 

(I3y Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavarattj — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
F.gricultural Department, Kalpeni 
Kunnarnkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed lqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnmava House 
Kalpeni Island 
Union Territory of Lakshadweep 



	

• 3. 	Fareeda Beegurn 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpei 
Pentamveli House 
Kalpen.i Island 
Union•Territory of Lakshadweep 

(By Advocate: Mr.P.V,Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

ThUion of India 
Represented by the Secretary to 
GoVrnent of India, 
Ministry of Home Affairs 
NewDelhi — 110001. 

Applicants 

Respondents 

Applicant 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, liT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon ' ble Mr.Justice A.K.Basheer, Member (J 

Applicants in this bunch of94 Original Applications are residents of 

various Islands in the Union I'erritory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have ben rei.renched on completion or the period of engagement, 

the prayer is for issha direction to re-engage them. 
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3. 	The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. A'aderkoya and others —.2005 K/ -IC 248. it is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena odecisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual natue, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

c on tent ion: - 

Secretary. State of Karnataka & Others Vs. Uinadevi and Others - 
(2006) 4 SCC I. 

State of Rojasihan Vs. Dava La!- (2011) 2 SCC 429. 



Saa Prakash anct Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

Jeemon VI?. Vs. Stale of Kerala - 2012 (1) KJIC 397. 

Stale of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499,509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" Or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization; 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitnients and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan - (1979)4 SCC 

507 - as a one time measure, 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

in Harminder Kaur— (2010) 1 SCC ('L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
reguiarization. 1?egularization is not a mode of appointment. 
When appointments in public office are required to be made, 
prOvisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fr not scrupuiousl following the conditions precedent 
Iciid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments avilable in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hd  that initial appointments of the appellants were made in gross 

violation of the provisions containel in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into accOunt by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



• 13. In Nanjundappa (Supra), the Apex Court had held thus:- 

"If the appointment itself 'is in, infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities éoneerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed mployees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmeits under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like, this ? The very fact that these people have been allowed 

to continue on those posts'for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Nad.erkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the loal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with 'it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998 and prescribe it prospectively to the Panchayais for granting 
temporary status to casual labourers as per the parameters of the 
scheme. 

The first respondent, i:e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayais for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the. rgular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d). No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the ;scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications,N6.1297 &218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:-. 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the, rival 
submissions. We find that in both these O.As under considerption, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council. might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cer4/icaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us, The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lcikshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by the administratior and that would make  all 
the d[ference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayai 
authorities considered if expedient to give employment to them. It 
probably might have offered some succor by way of dail,y rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expendiiure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"in view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & RegularizatiOn) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the l'anchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchrnents also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue' of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our, attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularizethe services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Pánchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshad\veep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchay.ats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Articie 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

28; 'Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. it is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs; Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

29. The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all  these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a 'few of them have been working for 

periods ranging between 5 to 10 years. There are only very 'few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed, in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus,1  
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/I TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
thOse who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise//s/an dwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of, two 
weeks before disengagement. . 	 . 

In respect of (c), if the scheme, under which the casual 
labourers havebeen engaged provides for certain conditions 
precedent for disengagement, it/s subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgnent of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized ornot. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in srvice 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

eQually pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrâmely essential and unavoidable) is streamlined so 

as to avoid unnecesary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the isLand. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of. the Administration. However, the Administration 

shall address the issue relating to all these. employees, who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Appilcatlon Nos. 212, 266, 268, 2995  325, 347, 354 5  366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held, that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordeçs in force as on today shall remain extended till 

April4,2014. I 
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